
ORISSA HIGH COURT

FILING REPORT AS ON :22/11/2022

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE

1 ARBA/0000039/2022 HARIHAR PANDA SANTOSH KUMAR SWAIN  / /

VS VS ()

BHABANI CHARAN SAMANTARA //
2 BLAPL/0011604/2022 LAXMAN KAMAR PRASANTA KUMAR NANDA MATHILI /220 /2022

VS VS ()

STATE OF ODISHA //
3 BLAPL/0011605/2022 KAMALA @ KAMALA DEVI S.S.RAY (2) BHUBANESWAR G.R.P.S. /104 /2020

VS VS ()

STATE OF ODISHA //
4 BLAPL/0011606/2022 ASHOK BHATA BASUDEV MISHRA CHANDAPUR /37 /2020

VS VS ()

STATE OF ODISHA //
5 BLAPL/0011607/2022 SUNDARA BARIK BASUDEV MISHRA  / /0

VS VS ()

STATE OF ODISHA //
6 BLAPL/0011608/2022 SAGAR NAIK DEBASHIS ROUTRAY  / /0

VS VS ()

STATE OF ODISHA //
7 BLAPL/0011609/2022 BETI DEBA PUSPAMITRA MOHAPATRA PODIA PS /66 /2020

VS VS ()

STATE OF ODISHA //
8 BLAPL/0011610/2022 AJAY DHALI PUSPAMITRA MOHAPATRA M.V.79 /47 /2022

VS VS ()

STATE OF ODISHA //
9 BLAPL/0011611/2022 BABU RAO PASPUREDY SOUBHAGYA KUMAR DASH MOHANA /187 /2022

VS VS ()

STATE OF ODISHA //
10 BLAPL/0011612/2022 SOMANATH MALLICK MAHES DAS BALLIGUDA /188 /2021

VS VS ()

STATE OF ODISHA //
11 BLAPL/0011613/2022 JHARANA MISHRA AKASH BHUYAN ODAGAON /142 /2022

VS VS ()

STATE OF ODISHA //
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12 BLAPL/0011614/2022 SUKANTI SAHU SUSHANTA KUMAR JOSHI PATNAGARH /277 /2020

VS VS ()

STATE OF ODISHA //
13 BLAPL/0011615/2022 MITHILESH TIWARI MANORANJAN PADHY JEYPORE SADAR /201 /2021

VS VS ()

STATE OF ODISHA //
14 BLAPL/0011616/2022 SUNIL SETHI @ TUKUNA SURESH KUMAR JENA COLLIERY /516 /2022

VS VS ()

STATE OF ODISHA //
15 BLAPL/0011617/2022 MOHAMMAD DILSHAD KURESHI JUGALA KISHORE PANDA CHITRAKONDA /49 /2022

VS VS ()

STATE OF ODISHA //
16 BLAPL/0011618/2022 AKHAYA BISWAS @ RAJU JUGALA KISHORE PANDA KALIMELA /45 /2022

VS VS ()

STATE OF ODISHA //
17 BLAPL/0011619/2022 SUJIT KUMAR BEHERA SNEHASISH BEHERA MANCHESWAR P.S. /386 /2022

VS VS ()

STATE OF ODISHA //
18 BLAPL/0011620/2022 KUTURI @ GOUTAM JENA BIBEKANANDA MAHAPATRA KALINGA NAGAR /167 /2022

VS VS ()

STATE OF ODISHA //
19 BLAPL/0011621/2022 RAJU NAG PRATYUSH RANJAN PATTNAIK TUSRA /132 /2019

VS VS ()

STATE OF ODISHA //
20 BLAPL/0011622/2022 ARJUN KUMAR JENA ANIRUDHA DAS CHANDAPUR /114 /2021

VS VS ()

STATE OF ODISHA //
21 BLAPL/0011623/2022 DHARMENDRA KUMAR ROUT @ PINTU RABINDRA NATH PANDA BARAMBA /266 /2021

VS VS ()

STATE OF ODISHA //
22 BLAPL/0011624/2022 SANJEEV KUMAR @ SANJEEV KUMAR GUPTA SOUBHAGYA KUMAR DASH MUNIGUDA /189 /2022

VS VS ()

STATE OF ODISHA //
23 BLAPL/0011625/2022 KRUPASINDHU BISWAL BIJAYA KUMAR SAHOO  / /0
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VS VS ()

STATE OF ODISHA //
24 BLAPL/0011626/2022 NILAKANTHA BEHERA DEBASIS MISHRA  / /0

VS VS ()

STATE OF ODISHA //
25 BLAPL/0011627/2022 PIMPUL RAJ NAYAK DEBASIS MISHRA  / /0

VS VS ()

STATE OF ODISHA //
26 BLAPL/0011628/2022 SURAJ BADABURA BHABANI PRASAD PRADHAN SEMILLIGUDA /58 /2022

VS VS ()

STATE OF ODISHA //
27 BLAPL/0011629/2022 PRADHANI JANI V.R.BEHERA K.NUAGOAN /53 /2020

VS VS ()

STATE OF ODISHA //
28 BLAPL/0011630/2022 K. DIBAKAR REDDY JYOTIRMAYA SAHOO BAIDYANATHPUR /383 /2022

VS VS ()

STATE OF ODISHA //
29 BLAPL/0011631/2022 NILAKANTHA BEHERA ASHOK KUMAR SWAIN 1  / /0

VS VS ()

STATE OF ODISHA //
30 BLAPL/0011632/2022 LAXMIDHAR MADKAMI @ LAKMA JUGALA KISHORE PANDA MALKANGIRI /213 /2020

VS VS ()

STATE OF ODISHA //
31 BLAPL/0011633/2022 SANTOSH SAHANI SUBASH CHANDRA MOHANTY MOHANA /169 /2021

VS VS ()

STATE OF ODISHA //
32 BLAPL/0011634/2022 GHANA CHAMPIA PRADEEP KUMAR PRADHAN CHOUDWAR /392 /2019

VS VS ()

STATE OF ODISHA //
33 BLAPL/0011635/2022 PRASANTA ROUT @ PINKU ROUT ARUN KUMAR BUDHIA KINJIRKELA /98 /2022

VS VS ()

STATE OF ODISHA //
34 BLAPL/0011636/2022 SANTOSH RAY BIJAYA KUMAR RAGADA BRAJARAJNAGAR /190 /2022

VS VS ()
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STATE OF ODISHA //
35 BLAPL/0011637/2022 BRAJA KISHORE PATTNAIK PRAFULLA KUMAR KHATEI  / /0

VS VS ()

STATE OF ODISHA //
36 BLAPL/0011638/2022 RAICHAND GOUD @ JANI @ RAISINGH JANI SARBESWAR SAHOO MATHILI /125 /2020

VS VS ()

STATE OF ODISHA //
37 BLAPL/0011639/2022 SIBARAM DAKUA SUJIT KUMAR PATTNAIK TITILAGARH /2 /2020

VS VS ()

STATE OF ODISHA //
38 BLAPL/0011640/2022 MAHENDRA NAIK UMAKANTA BARIK AMPANI /48 /2022

VS VS ()

STATE OF ODISHA //
39 BLAPL/0011641/2022 GHANA @ SATRUGHANA NAG PRATYUSHA NAIDU TITILAGARH /363 /2020

VS VS ()

STATE OF ODISHA //
40 BLAPL/0011642/2022 SUDARSAN @ TUNA BODRA SACHIDANANDA PADHEE barpalli /307 /2022

VS VS ()

STATE OF ODISHA //
41 BLAPL/0011643/2022 DIBAKAR NAYAK AMULYA RATNA PANDA  / /0

VS VS ()

STATE OF ODISHA //
42 BLAPL/0011644/2022 JUGAL KANHAR AMULYA RATNA PANDA PHIRINGIA /123 /2021

VS VS ()

STATE OF ODISHA //
43 BLAPL/0011645/2022 SABITRI NAYAK AMLAN SHAKTI PAUL TOMANDO /256 /2022

VS VS ()

STATE OF ODISHA //
44 BLAPL/0011646/2022 RABINDRA SETH SUNIL KUMAR PANDA GOVINDPUR /164 /2022

VS VS ()

STATE OF ODISHA //
45 BLAPL/0011647/2022 MANAS @ DEEPA NAIK SUNIL KUMAR PANDA KANTABANIA PS /38 /2022

VS VS ()

STATE OF ODISHA //
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46 BLAPL/0011648/2022 DHARMENDRA BAG JNYANANANDA PANDA DHARAMGARH /199 /2021

VS VS ()

STATE OF ODISHA //
47 BLAPL/0011649/2022 PRAKASH GAHIR JNYANANANDA PANDA KESINGA /137 /2022

VS VS ()

STATE OF ODISHA //
48 BLAPL/0011650/2022 CHUDAMANI PUTEL SURYAKANTA DWIBEDI BELPARA /188 /2022

VS VS ()

STATE OF ODISHA //
49 BLAPL/0011651/2022 ANIL DAKUA JYOTIRMAYA SAHOO BADAGADA /267 /2019

VS VS ()

STATE OF ODISHA //
50 BLAPL/0011652/2022 ALEKHA NATH @ KAURA NATH @ ALEKHA GOUTAM CHARAN ROUT SORO /511 /2019

VS VS ()

STATE OF ODISHA //
51 BLAPL/0011653/2022 SATYAJIT PADHI SMRUTI RANJAN MOHAPATRA JASHIPUR /64 /2022

VS VS ()

STATE OF ODISHA //
52 BLAPL/0011654/2022 UTTAM GAIGARIA MOHENDRA KUMAR MOHAPATRO ATHAMALLIK /238 /2022

VS VS ()

STATE OF ODISHA //
53 BLAPL/0011655/2022 SWADHIN NAIK PRAHALLADA SAHU JEYPORE SADAR /229 /2020

VS VS ()

STATE OF ODISHA //
54 BLAPL/0011656/2022 HAPPY BHOI @ PRASANTA KUMAR BHOI SAPAN KUMAR LENKA NAUGAON /209 /2022

VS VS ()

STATE OF ODISHA //
55 BLAPL/0011657/2022 PRASANTA KUMAR NANDA SAPAN KUMAR LENKA LALBAG /269 /2022

VS VS ()

STATE OF ODISHA //
56 BLAPL/0011658/2022 BAPI @ MANOJ KUMAR TRIPATHY SMRUTI RANJAN MOHAPATRA RAGHUNATHPUR /163 /2022

VS VS ()

STATE OF ODISHA //
57 BLAPL/0011659/2022 SHIBA SAHU JAYADEBA BEHERA KHAPRAKHOL /46 /2022
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VS VS ()

STATE OF ODISHA //
58 BLAPL/0011660/2022 NAVNIT @ GUDDA KUMAR SACHIDANANDA PADHEE barpalli /307 /2022

VS VS ()

STATE OF ODISHA //
59 BLAPL/0011661/2022 GANTI JOGADA @ JOGUDU ASHOK DAS GOPALPUR /128 /2018

VS VS ()

STATE OF ODISHA //
60 BLAPL/0011662/2022 PRASANT MIRDHA @ KALIA BIJAYA KUMAR RAGADA BRAJARAJNAGAR /190 /2022

VS VS ()

STATE OF ODISHA //
61 BLAPL/0011663/2022 BARSARANI MALLIK SUKANTA KUMAR NAYAK BHADRAK RURAL /200 /2021

VS VS ()

STATE OF ODISHA //
62 BLAPL/0011664/2022 TANMAY JENA @ JAGA LALITENDU BHUYAN GHASIPURA /187 /2022

VS VS ()

STATE OF ODISHA //
63 BLAPL/0011665/2022 AKASH NAIK @ MUNNA NAIK SATYA NARAYAN MISHRA 4 THUAMUL RAMPUR /101 /2021

VS VS ()

STATE OF ODISHA //
64 BLAPL/0011666/2022 ALOK KUMAR MISHRA BIDYALOK MOHAPATRA PURIGHAT /221 /2022

VS VS ()

STATE OF ODISHA //
65 BLAPL/0011667/2022 SHRIBATSCHA PARAMGURU SANJIB KUMAR BHANJADEO KHURDA P.S. /444 /2020

VS VS ()

STATE OF ODISHA //
66 BLAPL/0011668/2022 SOMANATH MANDAL DUSHMANTA SAHOO R.UDAYAGIRI /26 /2021

VS VS ()

STATE OF ODISHA //
67 BLAPL/0011669/2022 SK. MEHER RABINDRANATH PRUSTY HANDAPA /132 /2014

VS VS ()

STATE OF ODISHA //
68 BLAPL/0011670/2022 BHUMISUTA BEHERA JULU KHANSAMA RAIRAKHOL /26 /2021

VS VS ()
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STATE OF ODISHA //
69 BLAPL/0011671/2022 BABULI MAJHI DEBASIS MISHRA  / /0

VS VS ()

STATE OF ODISHA //
70 BLAPL/0011672/2022 PAPU CHOUDHURY MONIKA SAMAL JAGATPUR /184 /2022

VS VS ()

STATE OF ODISHA //
71 BLAPL/0011673/2022 BISWA BAIKUNTHA MALLICK @ BABU @ BADABABUAKSHAYA KUMAR SAHOO CHARMAL /90 /2022

VS VS ()

STATE OF ODISHA //
72 BLAPL/0011674/2022 ANIL DANGUA RAGHUNATH BISWAL PAPADAHANDI /165 /2022

VS VS ()

STATE OF ODISHA //
73 CMAPL/0000667/2022 CHAIRMAN AND MANAGING DIRECTOR, ITDC, NEW DELHIADV  / /

VS VS ()

SANJAY SINGH //
74 CMAPL/0000668/2022 CHAIRMAN AND MANAGING DIRECTOR, ITDC, NEW DELHIADV  / /

VS VS ()

SATYAPRIYA MOHANTY //
75 CMAPL/0000669/2022 CHAIRMAN AND MANAGING DIRECTOR, ITDC, NEW DELHIADV  / /

VS VS ()

SANTOSH KUMAR GOUDA //
76 CMAPL/0000670/2022 CHAIRMAN AND MANAGING DIRECTOR, ITDC, NEW DELHIADV  / /

VS VS ()

RABINARAYAN NAYAK //
77 CMAPL/0000671/2022 CHAIRMAN AND MANAGING DIRECTOR, ITDC, NEW DELHIADV  / /

VS VS ()

DIPTI KUMAR PATTNAIK //
78 CMAPL/0000672/2022 CHAIRMAN AND MANAGING DIRECTOR, ITDC, NEW DELHIADV.  / /

VS VS ()

JAYANTA KUMAR PANDA //
79 CMAPL/0000673/2022 RABINDRA JENA ADV.  / /

VS VS ()

STATE OF ODISHA //
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80 CMAPL/0000674/2022 M/S. PIONEER BAKERS ADV  / /

VS VS ()

UNION OF INDIA //
81 CMAPL/0000675/2022 SARAT CHANDRA SAHOO SIDHESWAR RATH  / /

VS VS ()

ODISHA FOREST DEVELOPMENT CORPORATION LTD. //
82 CMP/0001174/2022 JAYANTI BEHERA SANJEEV UDGATA  / /

VS VS ()

S.DANIEL //
83 CMP/0001175/2022 KUMA BAG SARADA DASH  / /

VS VS ()

SARANGDHAR NAIK //
84 CMP/0001176/2022 JITENDRA NATH RATH BANSHIDHAR BAUG  / /

VS VS ()

BANDINIPRIYA RATH @ GITARANI KAR //
85 CMP/0001177/2022 SABITRI PADHI @ PANI SOUMENDRA PATTANAIK  / /

VS VS ()

JAGAT JIVAN PANI //
86 CMP/0001178/2022 PRITIREKHA MOHANTY @ DAS DINESH KUMAR PATRA  / /

VS VS ()

BHAGABAN ROUL @ RAUL //
87 CMP/0001179/2022 BAMADEV SASMAL SOUMYA RANJAN DAS  / /

VS VS ()

SADHU PRADHAN //
88 CONTC/0007108/2022 PUSTAM DANDASENA ADV.  / /

VS VS ()

ALOK KUMAR KAR,IAS //
89 CONTC/0007109/2022 BAJA @ BRAJA SATNAMI ADV.  / /

VS VS ()

ALOK KUMAR KAR,IAS //
90 CONTC/0007110/2022 GANGA SAHU ADV.  / /

VS VS ()

ALOK KUMAR KAR,IAS //
91 CONTC/0007111/2022 AJIT KUMAR SAHU RAJJEET ROY  / /
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VS VS ()

SUSHIL KUMAR LOHANI,IAS //
92 CONTC/0007112/2022 AJAYA KUMAR BEHERA ADV.  / /

VS VS ()

ASWATHY S.,IAS //
93 CONTC/0007113/2022 BHIMSEN PANDA@BHIMA PANDA ADV  / /

VS VS ()

SAMARTH VERMA, I.A.S. //
94 CONTC/0007114/2022 CHUDAMANI PUJHARI ADV.  / /

VS VS ()

SONALI PATRA,TAHASILDAR MURIBAHAL //
95 CONTC/0007115/2022 SUBODHA CHANDRA BARIK ADV.  / /

VS VS ()

ASWATY S.,IAS //
96 CONTC/0007116/2022 BAIRAGI CHARAN MAHARANA ADV.  / /

VS VS ()

ASWATY S.,IAS //
97 CONTC/0007117/2022 RASHMIREKHA SAHOO ADV  / /

VS VS ()

ASWATHY S., I.A.S. //
98 CONTC/0007118/2022 AMITA PANDA ADV.  / /

VS VS ()

ASWATY S.,IAS //
99 CONTC/0007119/2022 NIKUNJA KUMAR MISHRA ADV  / /

VS VS ()

ASWATHY S., I.A.S. //
100 CONTC/0007120/2022 PURNA CHANDRA SINGH ADV.  / /

VS VS ()

ASWATY S.,IAS //
101 CONTC/0007121/2022 BIBEKANANDA DAS ADV.  / /

VS VS ()

DEBIDUTTA BISWAL,PRINCIPAL CHIEF CONSERVATOR OF FORESTS AND HOFF,ODISHA //
102 CONTC/0007122/2022 PARSURAM BEHERA ADV.  / /

VS VS ()
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STATE OF ODISHA //
103 CONTC/0007123/2022 BIBHUTI BHUSAN MISHRA ADV.  / /

VS VS ()

ASWATY S.,IAS //
104 CONTC/0007124/2022 NARENDRA KUMAR PAIKARAY ADV.  / /

VS VS ()

ASWATY S.,IAS //
105 CONTC/0007125/2022 SHISHIR KUMAR DEHURY ADV.  / /

VS VS ()

ASWATY S.,IAS //
106 CONTC/0007126/2022 PARESH KUMAR JENA ADV.  / /

VS VS ()

ASWATY S.,IAS //
107 CONTC/0007127/2022 PANCHANAN BEHERA ADV.  / /

VS VS ()

ASWATY S.,IAS //
108 CONTC/0007128/2022 AMIR SWAIN ADV.  / /

VS VS ()

SATYABRATA SAHU,IAS //
109 CONTC/0007129/2022 ACHYUTA KUMAR ROUT ADV  / /

VS VS ()

ASWATHY S., I.A.S. //
110 CONTC/0007130/2022 DIPTI RANJAN NAYAK SUSHANTA KUMAR JOSHI  / /

VS VS ()

BISHNUPADA SETHI,IAS //
111 CONTC/0007131/2022 BIJAYA KUMAR JENA PRADEEP KUMAR MAHAPATRA  / /

VS VS ()

MD. JAMEEL,D.F.O. AND WILDLIFE WARDEN,CHANDAKA WILDIFE DIVISION,GAJO VIHAR //
112 CONTC/0007132/2022 MANAS KUMAR GHADEI BRAJRAJ PRUSTI  / /

VS VS ()

ABDUL M AKHTAR,IAS //
113 CONTC/0007133/2022 SHREE RASABIHARI JEW @SRI RADHARAMAN DEB MATHADV  / /

VS VS ()

SUBHRANSHU ACHARYA, ADDL. ASSISTANT COMMNR. OF ENDOWMENT, CUTTACK //
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114 CONTC/0007134/2022 PRAVAKAR BHOI ADV.  / /

VS VS ()

VIR VIKRAM YADAV,COMMNR CUM SECY., GOVERNMENT WORKS DEPT. //
115 CONTC/0007135/2022 KUSAL CHANDRA HIAL ADV  / /

VS VS ()

SECRETARY TO THE GOVT., S AND ME DEPT //
116 CONTC/0007136/2022 JAYAKRUSHNA BARIK ADV.  / /

VS VS ()

PRADEEP KUMAR DAS,DIRECTOR OF SECONDARY EDU. //
117 CONTC/0007137/2022 LAMBODAR MISHRA ADV.  / /

VS VS ()

BISHNUPADA SETHI,COMMNR. CUM SECY.,S AND M.E. DEPT. //
118 CONTC/0007138/2022 LAMBODHAR MISHRA ADV.  / /

VS VS ()

PRADEEP KUMAR DAS,DIRECTOR OF SECONDARY EDU. //
119 CONTC/0007139/2022 ABANI RANJAN PRADHAN ADV.  / /

VS VS ()

MINARANI MANGAL,DEO,SAMBALPUR //
120 CONTC/0007140/2022 PRAVAKAR BHOI ADV  / /

VS VS ()

VIR VIKRAM YADAV, COMMNR. CUM SECY., WORKS DEPT //
121 CONTC/0007141/2022 SATYANARAYAN NAYAK ADV.  / /

VS VS ()

SUSHANTA KUMAR DAS,DIRECTOR SECONDARY EDU.,ODISHA //
122 CONTC/0007142/2022 BIBHUTI BHUSAN PANDA ADV  / /

VS VS ()

SUSHANTA KUMAR DAS, DIRECTOR, SECONDARY EDUCATION, ODISHA //
123 CONTC/0007143/2022 HEMANGINI SAHOO ADV.  / /

VS VS ()

ASWASTI S.,IAS //
124 CONTC/0007144/2022 MINAKSHI BISWAL ADV.  / /

VS VS ()

ASWASTI S.,IAS //
125 CONTC/0007145/2022 PRABHAKAR PATTNAIK ADV.  / /
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VS VS ()

ASWASTI S.,IAS //
126 CONTC/0007146/2022 AJIT KUMAR SINGH ADV  / /

VS VS ()

ASWASTI S., I.A.S. //
127 CONTC/0007147/2022 JAGABANDHU JENA ADV.  / /

VS VS ()

SUSHANTA KUMAR DAS,DIRECTOR,SECONDARY EDU.,ODISHA //
128 CONTC/0007148/2022 DAMAYANTI MOHANTA ADV.  / /

VS VS ()

ASWATHY S.,IAS //
129 CONTC/0007149/2022 PRAMILA HARICHANDAN ATMAJIT MANMITH DAS  / /

VS VS ()

TAHASILDAR, BEGUNIA //
130 CONTC/0007150/2022 PRAKASH KUMAR SETHI ADV.  / /

VS VS ()

SUSHIL KUMAR LOHANI,PRINCIPAL SECY.,EXCISE DEPT. //
131 CONTC/0007151/2022 BIRENDRA MOHAN PATTNAIK ADV.  / /

VS VS ()

SANJIV CHOPRA,IAS //
132 CONTC/0007152/2022 MANJUSHREE KANUNGO ADV.  / /

VS VS ()

ASWATHY S.,IAS //
133 CONTC/0007153/2022 DILLI RANJAN KHUNTIA KARUNAKAR RATH  / /

VS VS ()

ANU GARG,IAS //
134 CONTC/0007154/2022 ABHAYA KUMAR DIXIT ADV.  / /

VS VS ()

ASWATHY S.,IAS //
135 CONTC/0007155/2022 BUDHESWAR JENA ADV.  / /

VS VS ()

ASWATHY S.,IAS //
136 CONTC/0007156/2022 KRUSHNA CHANDRA PRADHAN ADV.  / /

VS VS ()
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ASWATHY S.,IAS //
137 CONTC/0007157/2022 SURESH KUMAR SAHU ADV.  / /

VS VS ()

ASWATHY S.,IAS //
138 CONTC/0007158/2022 AVIMANYU PRADHAN ADV.  / /

VS VS ()

ASWASTI S.,IAS //
139 CRLA/0001060/2022 RADHA KRUSHNA PANIGRAHI HARIPAD MOHANTY PURUSHOTTAMPUR /356 /2022

VS VS ()

STATE OF ODISHA //
140 CRLA/0001061/2022 ASRAUL HAQ SK. ZAFARULLA JALESWAR /191 /2022

VS VS ()

STATE OF ODISHA //
141 CRLA/0001062/2022 UTTAM NAG DHIRENDRA KUMAR MOHAPATRA JAIPATNA /26 /2021

VS VS ()

STATE OF ODISHA //
142 CRLA/0001063/2022 PRADEEP KUMAR JAIN JNYANANANDA PANDA  / /0

VS VS ()

KALINGA SAHOO //
143 CRLA/0001064/2022 KAILASH CHANDRA MISHRA @ BALARAM PRAHARAJKASHINATH PATTANAIK LALBAG /75 /2021

VS VS ()

STATE OF ODISHA //
144 CRLLP/0000057/2022 STATE OF ODISHA SIDHARTH SANKAR MOHAPATRA, A.G.A. PIPLI /256 /2019

VS VS ()

GABUA @ SURAKSHITA SWAIN //
145 CRLMA/0000335/2022 SUMANTA ACHARYA ADV.  / /0

VS VS ()

SA INFOSYS PVT. LTD. //
146 CRLMA/0000336/2022 PANDIT NAIK ADV.  / /0

VS VS ()

STATE OF ODISHA //
147 CRLMC/0003593/2022 MALLIK ABDUL SOUGAT DASH BETNOTI /264 /2022

VS VS ()

STATE OF ODISHA //
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148 CRLMC/0003594/2022 SOVIT KUMAR ROUT PABITRA KUMAR NAYAK BAHALDA /79 /2022

VS VS ()

STATE OF ODISHA //
149 CRLMC/0003595/2022 NITU BAJAJ PABITRA KUMAR NAYAK RAJGANGPUR /417 /2022

VS VS ()

STATE OF ODISHA //
150 CRLMC/0003596/2022 LALITA@LALIT BEHERA BHABANI SHANKAR DASPARIDA BINIKA /12 /2022

VS VS ()

STATE OF ODISHA //
151 CRLMC/0003597/2022 DIBYAJYOTI MAHANTA R.R.DAS  / /0

VS VS ()

STATE OF ODISHA //
152 CRLMC/0003598/2022 CHINTAMANI NAIK SURYAKANTA DWIBEDI KHANDAPARA /60 /2021

VS VS ()

STATE OF ODISHA //
153 CRLMC/0003599/2022 MRINAL KANTI DEY ALOK KUMAR MOHAPATRA MAHILA P.S. BUXIBAZAR /13 /2022

VS VS ()

STATE OF ODISHA //
154 CRLMC/0003600/2022 GULSON@HIDAYAT ALLI AMULYA RATNA PANDA DHENKANAL SADAR /169 /1997

VS VS ()

STATE OF ODISHA //
155 CRLMC/0003601/2022 GAYADHAR SAHOO PRAVASH CHANDRA JENA CUTTACK VIGILANCE /29 /2022

VS VS ()

STATE OF ODISHA(VIG.) //
156 CRLMC/0003602/2022 BIDYADHAR DASH HAREKRUSHNA DASH PATNA /227 /2022

VS VS ()

STATE OF ODISHA //
157 CRLMC/0003603/2022 K.BALAJI KRISHNA DIPTI RANJAN BHOKTA JEYPORE SADAR /117 /2017

VS VS ()

STATE OF ODISHA //
158 CRLMC/0003604/2022 AKHANDALA@AKHANDAL BEHERA JUGALA KISHORE PANDA TITILAGARH /105 /2017

VS VS ()

STATE OF ODISHA //
159 CRLMC/0003605/2022 USMAN ANSARI SANJIB KUMAR BHANJADEO RAYAGADA TOWN /21 /2020
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VS VS ()

STATE OF ODISHA //
160 CRLMC/0003606/2022 KABUL MAHAMMAD@MD.KADIR ALLI SARADA PRASAD DASH KARANJIA /44 /2010

VS VS ()

STATE OF ODISHA //
161 CRLMC/0003607/2022 SANJEEB KUMAR DASH ALOK KUMAR MOHAPATRA DHANUPALI /176 /2012

VS VS ()

STATE OF ODISHA //
162 CRLMC/0003608/2022 DEBASIS JENA NEPOLEON SAHANI CHANDAPUR /39 /2020

VS VS ()

STATE OF ODISHA //
163 CRLMC/0003609/2022 RASMITA BALIARSINGH MANAS RANJAN MOHAPATRA FATEGARH /178 /2019

VS VS ()

STATE OF ODISHA //
164 CRLMC/0003610/2022 GUNDICHA PARIDA@GUNDIA PARIDA@GUNDI PARTHA SARATHI DAS KODALA /103 /2017

VS VS ()

STATE OF ODISHA //
165 CRLMC/0003611/2022 SISIRA KUMAR JENA BISWARANJAN DALAI BALIKUDA /68 /2022

VS VS ()

STATE OF ODISHA //
166 CRLMC/0003612/2022 SUCHARITA SATAPATHY NIRANJAN PANDA BOLAGARH P.S. /96 /2022

VS VS ()

STATE OF ODISHA //
167 CRLMC/0003613/2022 AZAD@AJAD@DUNNA KESHAB RAO@MAHES@ANANDA@SANKAR@BABUL@KANKARBISWAJIT RANJAN TRIPATHY PARLAKHEMUNDI /35 /2010

VS VS ()

STATE OF ODISHA //
168 CRLMC/0003614/2022 JYOTIRMAYA MOHAPATRA BISWAROOPA PATI KHANTAPADA /431 /2017

VS VS ()

STATE OF ODISHA //
169 CRLMC/0003615/2022 USHARANI BEHERA@USHARANI KHUNTIA GANESWAR BEHERA DERABIS /5 /2016

VS VS ()

STATE OF ODISHA //
170 CRLMC/0003616/2022 KARUNAKAR MISHRA ALOK KUMAR DAS BALASORE TOWN /176 /2021

VS VS ()
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STATE OF ODISHA //
171 CRLMC/0003617/2022 SOUMYA PRAKASH MOHAPATRA BIKRAM RATH LALBAG /131 /2019

VS VS ()

STATE OF ODISHA //
172 CRLMC/0003618/2022 MEGHANATH PAHAN@MEGHA JYOTIRMAYA SAHOO KHALLIKOTE /530 /2021

VS VS ()

STATE OF ODISHA //
173 CRLMC/0003619/2022 DILLIP KUMAR GUPTA BIJAY JENA BIDANASI /31 /1991

VS VS ()

STATE OF ODISHA //
174 CRLMC/0003620/2022 RANJIT@RANAJIT KUMAR PRADHAN ASIT KUMAR JENA KISHORENGAR /111 /2022

VS VS ()

STATE OF ODISHA //
175 CRLMC/0003621/2022 JAGDISH KISAN BIJAYA KUMAR RAGADA KUCHINDA /188 /2020

VS VS ()

STATE OF ODISHA //
176 CRLMC/0003622/2022 MUNA MALLIK@KUNA@KARTIKA MALLIK AMULYA RATNA PANDA DHARMASALA /115 /2017

VS VS ()

STATE OF ODISHA //
177 CRLMC/0003623/2022 SK NEJIMUDDIN KULDEEP MOHANTY BETNOTI /264 /2022

VS VS ()

STATE OF ODISHA //
178 CRLMC/0003624/2022 BRAHMANADA KAR NIRANJAN LENKA NALCO /40 /2019

VS VS ()

STATE OF ODISHA //
179 CRLMC/0003625/2022 HOOR BIBI DURGA PRASAD JENA TIRTOL /143 /2017

VS VS ()

STATE OF ODISHA //
180 CRLMC/0003626/2022 NARENDRA SAHOO SUNIL KUMAR PANDA GOLANTHARA (BERHAMPUR) /207 /2022

VS VS ()

STATE OF ODISHA //
181 CRLMC/0003627/2022 PANCHANAN SAMAL SAMIR KUMAR MISHRA BARIPADA TOWN /183 /2016

VS VS ()

STATE OF ODISHA //
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182 CRLMC/0003628/2022 ASHOK MAJHI DHIRENDRA KUMAR MOHAPATRA RAJGANGPUR /284 /2007

VS VS ()

STATE OF ODISHA //
183 CRLMC/0003629/2022 DEBIPRASAD MOHANTY SUNIL KUMAR PANDA DHENKANAL TOWN /592 /2022

VS VS ()

STATE OF ODISHA //
184 CRLMC/0003630/2022 HARIOM JINDAL SATYA NARAYAN MISHRA 4 SINAPALI /142 /2019

VS VS ()

STATE OF ODISHA //
185 CRLMC/0003631/2022 BANI KALYAN MOHANTY R.N.BISWAL MALGODOWN /191 /2015

VS VS ()

STATE OF ODISHA //
186 CRLMC/0003632/2022 AMITABH SWAIN MONIKA SAMAL CHAULIAGANJA /122 /2021

VS VS ()

STATE OF ODISHA //
187 CRLMC/0003633/2022 RANJAN KUMAR JANI@TUNA R.N. BISWAL K.NUAGOAN /53 /2020

VS VS ()

STATE OF ODISHA //
188 CRLMC/0003634/2022 MITRADARSAN SWAIN SOUMYA RANJAN MOHANTY KENDRAPARA SADAR /213 /2019

VS VS ()

STATE OF ODISHA //
189 CRLMC/0003635/2022 SMRUTI RANJAN MOHANTY SOUMYA RANJAN MOHANTY BADAGODA P.S. /247 /2022

VS VS ()

STATE OF ODISHA //
190 CRLMC/0003636/2022 KALU JAGADEV @JAYANARAYAN JAGADEV PRAVASH CH JENA SATYABADI /192 /2022

VS VS ()

STATE OF ODISHA //
191 CRLMP/0002404/2022 RANJIT KUMAR BINDHANI @ RANJEET KUMAR BINDHANIRUDRA NARAYAN PARIJA  / /0

VS VS ()

STATE OF ODISHA //
192 CRLMP/0002405/2022 SARADA PRASAD BHOI A.C.RATH  / /0

VS VS ()

THE SECRETARY,HOME GOVT OF ODISHA,LOK SABHA BHAWAN,BBSR //
193 CRLMP/0002406/2022 DAMODAR BARIK SATYANARAYAN MISHRA  / /0
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VS VS ()

STATE OF ODISHA //
194 CRLMP/0002407/2022 PRIYADARSHINI AMRITA PANDA GOPINATH MISHRA  / /0

VS VS ()

STATE OF ODISHA //
195 CRLMP/0002408/2022 RILI DAS K.K.SWAIN  / /0

VS VS ()

STATE OF ODISHA //
196 CRLMP/0002409/2022 PRAMOD KUMAR PRADHAN KSHIRODA KUMAR ROUT  / /0

VS VS ()

STATE OF ODISHA //
197 CRLMP/0002410/2022 ANJALI BISWAL KSHIRODA KUMAR ROUT  / /0

VS VS ()

STATE OF ODISHA //
198 CRLMP/0002411/2022 MITARANI BEHERA JYOTIRMAYA SAHOO  / /0

VS VS ()

STATE OF ODISHA //
199 CRLMP/0002412/2022 ANNATH BANDHU BISWAL H.N.TRIPATHY  / /0

VS VS ()

STATE OF ODISHA //
200 CRLMP/0002413/2022 MINATI DASH SAMIR KUMAR MISHRA  / /0

VS VS ()

STATE OF ODISHA //
201 CRLMP/0002414/2022 ARSU SOREN BYOMAKESH TRIPATHY  / /0

VS VS ()

STATE OF ODISHA //
202 CRLMP/0002415/2022 DULI SAHOO BYOMAKESH TRIPATHY  / /0

VS VS ()

STATE OF ODISHA //
203 CRLMP/0002416/2022 BIMBADHAR BHARIMAL ACHYUTA PATTANAIK  / /0

VS VS ()

STATE OF ODISHA //
204 CRLMP/0002417/2022 AJU NAYAK SURYAKANTA DASMOHAPATRA  / /0

VS VS ()
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STATE OF ODISHA //
205 CRLMP/0002418/2022 SUBHRAJEET MOHANTY NIRANJAN BEHERA  / /0

VS VS ()

STATE OF ODISHA //
206 CRLMP/0002419/2022 PRASANTA KUMAR DAS BAIJAYANTI MOHANTY  / /0

VS VS ()

THE COMMISSIONER -CUM-SECRETARY TO GOVT. //
207 CRLMP/0002420/2022 S.PRIYANKA RAO HIMANSU SEKHAR MOHANTY  / /0

VS VS ()

K. BIJAYA KUMAR //
208 CRLREV/0000561/2022 CHAMPABATI GAHANA JAYAKRISHNA MOHAPATRA CHANDABALI /35 /2012

VS VS ()

STATE OF ODISHA //
209 CRLREV/0000562/2022 KRISHAN KUMAR GOENKA KIRTAN CHANDRA PARIDA  / /0

VS VS ()

REPUBLIC OF INDIA //
210 CRLREV/0000563/2022 SAKIR HUSSAIN SK. ZAFARULLA  / /0

VS VS ()

ROJI PARBIN //
211 CRLREV/0000564/2022 NITYANANDA NAYAK DEVASHIS PANDA SAMBALPUR VIGILANCE /12 /2014

VS VS ()

STATE OF ODISHA(VIG.) //
212 CRLREV/0000565/2022 CHANDRA @ CHANDRA KANTA DALBEHERA DURGA PRASAD PATTNAIK BOLANGIR TOWN /320 /2022

VS VS ()

STATE OF ODISHA //
213 CRP/0000029/2022 GOBINDA SAGARIA AKSHAYA KUMAR SAHOO  / /

VS VS ()

THE SPECIAL LAND ACQUISITION OFFICER //
214 LAA/0000068/2022 PHULA DEI PODH AKSHAYA KUMAR SAHOO  / /

VS VS ()

SPECIAL LAND ACQUISITION OFFICER //
215 MACA/0000640/2022 HIMADRI SAHU PRADEEP KUMAR MISHRA  / /

VS VS ()

DAYANIDHI DEEP //
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216 MACA/0000641/2022 MANAGER, LEGAL, M/S. I.C.I.C.I. LOMBARD GENERAL INSURANCE COMPANY LTD.ADAM ALI KHAN  / /

VS VS ()

RASHMITA JETHI //
217 MACA/0000642/2022 SANJIB KUMAR BISWAS PRAFULLA KUMAR RATH  / /

VS VS ()

AJAY KUMAR XAXA //
218 MACA/0000643/2022 SWETAKETU MISHRA @ HECTOR MISHRA SANJIB SWAIN  / /

VS VS ()

THE UNITED INDIA INSURANCE CO. LTD. //
219 MATA/0000243/2022 SOUBHAGINI DEVI PRATYUSHA NAIDU  / /

VS VS ()

PRAKASH KUMAR SAMANTRAY //
220 MATA/0000244/2022 SHAKTI PRASAD MISHRA SAROJ KUMAR DASH  / /

VS VS ()

UPASANA PANDA //
221 MATA/0000245/2022 BISMITA MISHRA SMRUTI RANJAN MOHAPATRA  / /

VS VS ()

SUSHANTA KUMAR ACHARYA //
222 MATA/0000246/2022 PRATYUSHA MOHANTY BHAKTA BHUSHAN BARIK  / /

VS VS ()

ASHISH KUMAR MOHAPATRA //
223 MATA/0000247/2022 NARAYAN SETHI RABINDRA NATH PRUSTY  / /

VS VS ()

RITIKA BEHERA //
224 RPFAM/0000316/2022 SUSANTA SWAIN PRAFULLA KUMAR MAHAPATRA  / /

VS VS ()

TUNI PRADHAN //
225 RPFAM/0000317/2022 DEEPAK JAGAWANI GOPINATH MISHRA  / /

VS VS ()

SONAL JAGAWANI //
226 RPFAM/0000318/2022 PURNIMA PANDEY SARATHI JYOTI MOHANTY  / /

VS VS ()

PRABHAS PANDEY //
227 RPFAM/0000319/2022 MANOJ KUMAR SETHY DEBASIS MISHRA  / /
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VS VS ()

ELINA@ALINA SETHY //
228 RPFAM/0000320/2022 BABULA MURMU SAMBIT RATH  / /

VS VS ()

RASHMITA NAIK //
229 RSA/0000318/2022 MAHENDRA DAS PARTHASARATHEE PATTANAYAK  / /

VS VS ()

NARENDRA DAS //
230 TRP(C)/0000453/2022 HEMANGINI BEHERA BISWAJIT MOHAPATRA  / /

VS VS ()

HEMANTA BEHERA //
231 TRP(C)/0000454/2022 TADASHA TAPASWINI SAHOO DAYANANDA MOHAPATRA  / /

VS VS ()

SOUMYA RANJAN SAHOO //
232 TRPCRL/0000104/2022 PRASHANTA KUMAR DASH RAJJEET ROY  / /0

VS VS ()

STATE OF ODISHA //
233 TRPCRL/0000105/2022 BIKASH CHANDRA MISHRA TAPAS KUMAR ACHARYA CUTTACK VIGILANCE /3 /2005

VS VS ()

STATE OF ODISHA(VIG. DEPT.) //
234 WA/0001578/2022 THE MANAGING DIRECTOR OF INDIAN POTASH LTD.SANGRAM RATH  / /

VS VS ()

GOBINDA CHANDRA SAMANTARAY //
235 WA/0001579/2022 SUMITRA ROUT BHASKAR CHANDRA PANDA  / /

VS VS ()

STATE OF ODISHA //
236 WA/0001580/2022 STATE OF ODISHA ABHAYA KUMAR SHARMA, A.G.A.  / /

VS VS ()

PITAMBAR ROUT //
237 WA/0001581/2022 ENGINEER IN CHIEF, PUBLIC HEALTH, ODISHA SAILAZA NANDAN DAS, A.S.C.  / /

VS VS ()

MANORANJAN SAHU //
238 WA/0001582/2022 STATE OF ODISHA SASWAT DAS, A.G.A.  / /

VS VS ()
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BIGHNESWAR SETHI //
239 WA/0001583/2022 STATE OF ODISHA MANOJ KUMAR KHUNTIA, A.G.A.  / /

VS VS ()

ASHOK KUMAR DAS //
240 WA/0001584/2022 RAKESH KUMAR SWAIN SIDHESWAR MALLIK  / /

VS VS ()

STATE OF ODISHA //
241 WA/0001585/2022 HADUBANDHU NAYAK MANOJ KUMAR NAYAK  / /

VS VS ()

THE MANAGER, LIC OF INDIA, BBSR //
242 WA/0001586/2022 SHISHIR KUMAR JENA LAXMIKANTA MOHANTY  / /

VS VS ()

STATE OF ORISSA //
243 WA/0001587/2022 MADHUSUDAN BEJ LAXMIKANTA MOHANTY  / /

VS VS ()

STATE OF ODISHA //
244 WA/0001588/2022 UPENDRANATH JENA LOKANATH MOHANTY  / /

VS VS ()

STATE OF ODISHA //
245 WP(C)/0031540/2022 HADIBANDHU DAS ASHOK KUMAR SARANGI  / /

VS VS ()

STATE OF ODISHA //
246 WP(C)/0031541/2022 BIKRAM RAM SIDHARTHA RAY  / /

VS VS ()

INCOME TAX OFFICER, ITO WARD, KHURDA //
247 WP(C)/0031542/2022 SURYAMANI SAHOO BISWAJIT NAYAK  / /

VS VS ()

CANARA BANK, CHANDRASEKHARPUR BRANCH, BBSR //
248 WP(C)/0031543/2022 HARIBALA NANDA RAJJEET ROY  / /

VS VS ()

STATE OF ODISHA //
249 WP(C)/0031544/2022 MANOJ KUMAR PRADHAN RAJJEET ROY  / /

VS VS ()

DIRECTOR OF TREASURIES AND INSPECTION, KHURDA //
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250 WP(C)/0031545/2022 SAMBHUNATH PAIRAL SURYAKANTA DWIBEDI  / /

VS VS ()

S.B.I. LIFE INSURANCE CO. LTD., MUMBAI //
251 WP(C)/0031546/2022 GOLAK PRASAD NAYAK SADASIVA PATRA  / /

VS VS ()

STATE OF ODISHA //
252 WP(C)/0031547/2022 DHRUBARAM MISHRA BISWAJIT MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //
253 WP(C)/0031548/2022 HRUSHIKESH SAHOO SADASIVA PATRA  / /

VS VS ()

STATE OF ODISHA //
254 WP(C)/0031549/2022 DROUPADI PRADHAN SADASIVA PATRA  / /

VS VS ()

STATE OF ODISHA //
255 WP(C)/0031550/2022 BASANTI DAS SADASIVA PATRA  / /

VS VS ()

STATE OF ODISHA //
256 WP(C)/0031551/2022 CHITTARANJAN MISHRA AMIT PRASAD BOSE  / /

VS VS ()

THE AUTHORIZED SIGNATORY, CONSUMER FINANCE DIVISION INDUSIND BANK, BBSR //
257 WP(C)/0031552/2022 JAGANNATH BARIK SADASIVA PATRA  / /

VS VS ()

STATE OF ODISHA //
258 WP(C)/0031553/2022 BASANTA KUMAR DAS GYANARANJAN SETHI  / /

VS VS ()

STATE OF ODISHA //
259 WP(C)/0031554/2022 BANAMALI NAIK SADASIVA PATRA  / /

VS VS ()

STATE OF ODISHA //
260 WP(C)/0031555/2022 KRUSHNA CHANDRA ROUT GYANARANJAN SETHI  / /

VS VS ()

STATE OF ODISHA //
261 WP(C)/0031556/2022 JOGENDRA PATTANAIK SADASIVA PATRA  / /
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VS VS ()

STATE OF ODISHA //
262 WP(C)/0031557/2022 PURNA CHANDRA PATI SASWAT KUMAR ACHARYA  / /

VS VS ()

DIRECTORATE OF SECONDARY EDUCATION, BBSR //
263 WP(C)/0031558/2022 CHIDANANDA JENA SUBIR PALIT  / /

VS VS ()

STATE OF ODISHA //
264 WP(C)/0031559/2022 RUDRAPRASAD MAHARANA SASWAT KUMAR ACHARYA  / /

VS VS ()

DIRECTORATE OF SECONDARY EDN.BBSR //
265 WP(C)/0031560/2022 PRAKASH CHANDRA BISOI SUBRATA MISHRA  / /

VS VS ()

COMMNR.-CUM-DIRECTOR,PRINTING STATIONARY AND PUBLICATION,MADHUPATNA //
266 WP(C)/0031561/2022 ANUBHAB MISHRA KUNAL KUMAR SWAIN  / /

VS VS ()

STATE OF ODISHA //
267 WP(C)/0031562/2022 SANJUKTA JENA SANTOSH KUMAR MAHANTY  / /

VS VS ()

COMMNR.-CUM-CHAIRMAN,STA, CUTTACK //
268 WP(C)/0031563/2022 MANOJ KUMAR PATTNAIK SIDHARTH PRASAD DAS  / /

VS VS ()

BAR COUNSEL OF INDIA, NEW DELHI //
269 WP(C)/0031564/2022 PRAMOD KUMAR MISHRA RAJIB RATH  / /

VS VS ()

STATE OF ODISHA //
270 WP(C)/0031565/2022 JITENDRA PANIGRAHI @ JEETENDRA ANIRUDHA DAS  / /

VS VS ()

REGIONAL MANAGER, UTKAL GRAMEEN BANK, BHAWANIPATNA //
271 WP(C)/0031566/2022 MULJI PRADHAN NIRANJAN PANDA  / /

VS VS ()

STATE OF ODISHA //
272 WP(C)/0031567/2022 SNIGDHA SUCHARITA SAHOO KRISHNA CHANDRA SAHU  / /

VS VS ()
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STATE OF ODISHA //
273 WP(C)/0031568/2022 PRAMILABALA GANTAYAT KRISHNA CHANDRA SAHU  / /

VS VS ()

STATE OF ODISHA //
274 WP(C)/0031569/2022 TAPAS RANJAN ROUT SATYABRATA DASH  / /

VS VS ()

R.T.O., KENDRAPARA //
275 WP(C)/0031570/2022 M/S. P.K.ORES (P) LTD.,BBSR LALATENDU SAMANTARAY  / /

VS VS ()

BANK OF BARODA, BBSR //
276 WP(C)/0031571/2022 M/S EMAAR PLAZA, PURI PRAFULLA KUMAR RATH  / /

VS VS ()

STATE OF ODISHA //
277 WP(C)/0031572/2022 LINGARAJ SAHOO BINAYAK PRASAD MOHANTY  / /

VS VS ()

ASST.COMMNR. ENDOWMENT,BBSR //
278 WP(C)/0031573/2022 DAMAYANTI DATTA AMIT PRASAD BOSE  / /

VS VS ()

COLLECTOR, DEOGARH //
279 WP(C)/0031574/2022 RAJAKISHORE BARIK AMLANJYOTI ROUT  / /

VS VS ()

STATE OF ODISHA //
280 WP(C)/0031575/2022 BIKRAM KESHARI DAS PRASANTA KUMAR SATAPATHY  / /

VS VS ()

STATE OF ODISHA //
281 WP(C)/0031576/2022 HARBINDAR SINGH DEENGRA MANAS RANJAN DHAL  / /

VS VS ()

DIRECTORATE, VIGILANCE, CUTTACK //
282 WP(C)/0031577/2022 SUJATA NANDA MIHIR KANTA RATH  / /

VS VS ()

STATE OF ODISHA //
283 WP(C)/0031578/2022 NIRUPAMA GURU ACHYUTANANDA PATTNAIK  / /

VS VS ()

STATE OF ODISHA //
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284 WP(C)/0031579/2022 DEBABRATA DAS PRAVASH CHANDRA JENA  / /

VS VS ()

MAGMA FINCORP LTD.,KOLKATA //
285 WP(C)/0031580/2022 CHARUBALA SWAIN BIKRAM KESHARI RAJ  / /

VS VS ()

STATE OF ODISHA //
286 WP(C)/0031581/2022 NAMITA NANDA @ DEVI HRUDANANDA MOHAPATRA  / /

VS VS ()

STATE BANK OF INDIA, PURI //
287 WP(C)/0031582/2022 ISHAN DAS ALOK KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //
288 WP(C)/0031583/2022 SALILA KUMAR SARANGI PRATYUSHA NAIDU  / /

VS VS ()

STATE OF ODISHA //
289 WP(C)/0031584/2022 MINTATI NAYAK LAXMI KANTA MOHANTY  / /

VS VS ()

STATE OF ODISHA //
290 WP(C)/0031585/2022 SURENDRA KUMAR BEHERA MANORANJAN PADHI  / /

VS VS ()

STATE OF ODISHA //
291 WP(C)/0031586/2022 MONISHA BARIK PRONOY MOHANTY  / /

VS VS ()

STATE OF ODISHA //
292 WP(C)/0031587/2022 DR.SAKILA MURMU LAXMI KANTA MOHANTY  / /

VS VS ()

STATE OF ODISHA //
293 WP(C)/0031588/2022 SANTILATA RANA @ DEI TRILOCHAN PANIGRAHI  / /

VS VS ()

COLLECTOR, KENDRAPARA //
294 WP(C)/0031589/2022 NAMITA KAR MANAS RANJAN MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //
295 WP(C)/0031590/2022 KARTIK CHANDRA MUDULI KULADA NANDA DAS  / /
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VS VS ()

STATE OF ODISHA //
296 WP(C)/0031591/2022 JHATU GOCHHAYAT RANJIT MOHANTY  / /

VS VS ()

STATE OF ODISHA //
297 WP(C)/0031592/2022 SURESH CHANDRA MEHER LAXMI KANTA MOHANTY  / /

VS VS ()

STATE OF ODISHA //
298 WP(C)/0031593/2022 SAGAR ADS, BBSR ACHYUTANANDA PATTANAIK  / /

VS VS ()

STATE OF ODISHA //
299 WP(C)/0031594/2022 JAGANNATH ANATH SEVASHRAM, MANGASPUR KAILASH CHANDRA SAHOO  / /

VS VS ()

STATE OF ODISHA //
300 WP(C)/0031595/2022 MANOJA DEVI BIDYALOK MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //
301 WP(C)/0031596/2022 SATRUGHNA SAHOO DILLIP KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ORISSA //
302 WP(C)/0031597/2022 BAIDYA NATH MISHRA DILLIP KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //
303 WP(C)/0031598/2022 TRILOCHAN SAHOO DILLIP KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ORISSA //
304 WP(C)/0031599/2022 SUKANTI MOHAPATRA DILLIP KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ORISSA //
305 WP(C)/0031600/2022 LOKANATH MOHANTA DILLIP KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //
306 WP(C)/0031601/2022 BEENAPANI DAS DILLIP KUMAR MOHAPATRA  / /

VS VS ()
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STATE OF ORISSA //
307 WP(C)/0031602/2022 BASANTI KUMARI DEI DILLIP KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //
308 WP(C)/0031603/2022 DINABANDHU DASH DILLIP KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ORISSA //
309 WP(C)/0031604/2022 JALADHAR NAIK DILLIP KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //
310 WP(C)/0031605/2022 PUSPITA MANTRY DILLIP KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ORISSA //
311 WP(C)/0031606/2022 JAGANNATH THATOI DILLIP KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ORISSA //
312 WP(C)/0031607/2022 FAKIR CHARAN KHATUA DILLIP KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //
313 WP(C)/0031608/2022 PREMANANDA ACHARYA DILLIP KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ORISSA //
314 WP(C)/0031609/2022 MALATI NANDA DILLIP KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ORISSA //
315 WP(C)/0031610/2022 MAHESH KUMAR NANDA DILLIP KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //
316 WP(C)/0031611/2022 AKSHYA KUMAR MOHANTY DR. BINODA KUMAR MISHRA  / /

VS VS ()

STATE OF ODISHA //
317 WP(C)/0031612/2022 SRIKANTA KUMAR BEHERA DILLIP KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ORISSA //
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318 WP(C)/0031613/2022 MANMATH KUMAR PATRA DILLIP KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ORISSA //
319 WP(C)/0031614/2022 SNEHASIS MOHANTY GYANARANJAN SETHI  / /

VS VS ()

STATE OF ODISHA //
320 WP(C)/0031615/2022 KSHIROD KUMAR SAHOO DILLIP KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ORISSA //
321 WP(C)/0031616/2022 NARAYAN PRASAD MANTRY DILLIP KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //
322 WP(C)/0031617/2022 BIJAYLAXMI SAMAL DILLIP KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ORISSA //
323 WP(C)/0031618/2022 NIRANJAN MOHANTY DILLIP KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //
324 WP(C)/0031619/2022 CHANDRAMANI SETHY BABITA KUMARI PATTANAIK  / /

VS VS ()

STATE OF ODISHA //
325 WP(C)/0031620/2022 MADHUSUDAN SAHOO DILLIP KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ORISSA //
326 WP(C)/0031621/2022 ROHITA KUMAR SAHOO DILLIP KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ORISSA //
327 WP(C)/0031622/2022 BYOMKESHA ROUT RAMESH KUMAR SAHU  / /

VS VS ()

STATE OF ODISHA //
328 WP(C)/0031623/2022 RATIKANTA MOHANTA DILLIP KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //
329 WP(C)/0031624/2022 MANORAMA MISHRA DILLIP KUMAR MOHAPATRA  / /
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VS VS ()

STATE OF ORISSA //
330 WP(C)/0031625/2022 JAYANTI KUMARI BEHURA DILLIP KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ORISSA //
331 WP(C)/0031626/2022 RAKESH KUMAR PATRO SUBHENDU KUMAR NAYAK  / /

VS VS ()

STATE OF ODISHA //
332 WP(C)/0031627/2022 PRAHALAD KUMAR DAS DILLIP KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ORISSA //
333 WP(C)/0031628/2022 PRAVAKAR PRADHAN DILLIP KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ORISSA //
334 WP(C)/0031629/2022 MINAKSHI ROUTRAY DILLIP KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //
335 WP(C)/0031630/2022 NARAYAN MOHANTY DILLIP KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ORISSA //
336 WP(C)/0031631/2022 PITAMBER BISWAL DILLIP KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //
337 WP(C)/0031632/2022 RASANANDA DAS NALINI KUMAR JENA  / /

VS VS ()

STATE OF ODISHA //
338 WP(C)/0031633/2022 PADMA LOCHAN PANDA DILLIP KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ORISSA //
339 WP(C)/0031634/2022 PRAVAT RANJAN NAYAK DILLIP KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //
340 WP(C)/0031635/2022 GOKULA NANDA SWAIN DILLIP KUMAR MOHAPATRA  / /

VS VS ()
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STATE OF ORISSA //
341 WP(C)/0031636/2022 ABHAYA KUMAR JIBAN DASH DILLIP KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ORISSA //
342 WP(C)/0031637/2022 SURA PRASAD OJHA DILLIP KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //
343 WP(C)/0031638/2022 BIBOL TOPPO M. BALAKRISHNA RAO  / /

VS VS ()

STATE OF ODISHA //
344 WP(C)/0031639/2022 GOLAKHA BIHARI PARIDA DILLIP KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ORISSA //
345 WP(C)/0031640/2022 BICHITRANANDA BEHERA DILLIP KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //
346 WP(C)/0031641/2022 CHIKUN KUMAR SAHOO SITANSU MOHAN SINGH  / /

VS VS ()

STATE OF ODISHA //
347 WP(C)/0031642/2022 ITISHREE SAMAL SITANSU MOHAN SINGH  / /

VS VS ()

STATE OF ODISHA //
348 WP(C)/0031643/2022 NIRMALA KUMARI DASH DILLIP KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //
349 WP(C)/0031644/2022 PABITRA MOHAN PATTNAYAK DILLIP KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //
350 WP(C)/0031645/2022 HARIMOHAN BEHERA DILLIP KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //
351 WP(C)/0031646/2022 BHUBANESWAR MEHER SANTOSH KUMAR DASH  / /

VS VS ()

COMMISSIONER OF CT-CUM-GST, ODISHA //
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352 WP(C)/0031647/2022 BHASKAR CHANDRA DAS DILLIP KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //
353 WP(C)/0031648/2022 M/S K.Y.TOBACCO WORKS PVT. LTD., SAMBALPUR BHABANI PRASAD MOHANTY  / /

VS VS ()

THE DY., COMMNR. OF CT AND GST CIRCLE 1, SAMBALPUR //
354 WP(C)/0031649/2022 DEBABRAT KAR SUBASH CH PANI  / /

VS VS ()

STATE OF ODISHA //
355 WP(C)/0031650/2022 SUSHILA MALLIK TUSHAR KUMAR MISHRA  / /

VS VS ()

BANITA MALLIK //
356 WP(C)/0031651/2022 NIRAKAR DIA SUBASH CH PANI  / /

VS VS ()

STATE OF ODISHA //
357 WP(C)/0031652/2022 KABITA DAS AKSHAYA KUMAR PANDEY  / /

VS VS ()

STATE OF ODISHA //
358 WP(C)/0031653/2022 MAHENDRA KUMAR DISHRI BIBHUTI BHUSAN MISHRA  / /

VS VS ()

ADDL.ASST.COMMNR. OF ENDOWMENTS,SAMBALPUR //
359 WP(C)/0031654/2022 M/S NARAYAN TRADING COMPANY, SAMBALPUR BHABANI PRASAD MOHANTY  / /

VS VS ()

THE DY. COMMNR. OF CT AND GST CIRCLE 1, SAMBALPUR //
360 WP(C)/0031655/2022 MAHENDRA KUMAR SAHOO KAILASH CHANDRA KANUNGO  / /

VS VS ()

SECY. DEPT.OF SCIENCE AND TECHNOLOGY,NEW DELHI //
361 WP(C)/0031656/2022 TAPAS KUMAR SAHOO KAILASH CHANDRA KANUNGO  / /

VS VS ()

SECY. DEPT.OF  SCIENCE AND TECHNOLOGY, NEW DELHI //
362 WP(C)/0031657/2022 SEBATI DAS PRASANNA KUMAR BHUYAN  / /

VS VS ()

STATE OF ODISHA //
363 WP(C)/0031658/2022 ARJUN KUMAR PANDA S.K.SAMAL  / /
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VS VS ()

UNION OF INDIA //
364 WP(C)/0031659/2022 KHIROD CHANDRA ROUT S.K.SAMAL  / /

VS VS ()

STATE OF ODISHA //
365 WP(C)/0031660/2022 JYOTIMADHAB GADANAYAK Niraj Kumar Sethi  / /

VS VS ()

STATE OF ODISHA //
366 WP(C)/0031661/2022 PRAFULLA KUMAR SAHOO SASHIBHUSAN DAS  / /

VS VS ()

STATE OF ODISHA //
367 WP(C)/0031662/2022 SANGITA DAS PRASANNA KUMAR BHUYAN  / /

VS VS ()

STATE OF ODISHA //
368 WP(C)/0031663/2022 MANOJA MANJARI NAYAK PRASANNA KUMAR BHUYAN  / /

VS VS ()

STATE OF ODISHA //
369 WP(C)/0031664/2022 PARSURAM BEHERA PRASANNA KUMAR BHUYAN  / /

VS VS ()

STATE OF ODISHA //
370 WP(C)/0031665/2022 DUBRAJ MAHANTA AMIT PRASAD BOSE  / /

VS VS ()

STATE OF ODISHA //
371 WP(C)/0031666/2022 ASHOK KUMAR DASH BISWABIHARI MOHANTY  / /

VS VS ()

STATE OF ODISHA //
372 WP(C)/0031667/2022 M/S.CHANDRASEKHARPUR MEDICAL STRORE,BBSRAMIT PRASAD BOSE  / /

VS VS ()

STATE OF ODISHA //
373 WP(C)/0031668/2022 PRITA KUMAR RAMDAS ACHARY  / /

VS VS ()

STATE OF ODISHA //
374 WP(C)/0031669/2022 SAROJ KUMAR SINGH PRAFULLA KUMAR MOHAPATRA  / /

VS VS ()
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STATE OF ODISHA //
375 WP(C)/0031670/2022 ANTARYAMI SAHOO PRAFULLA KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //
376 WP(C)/0031671/2022 MANAS RANJAN SAHOO PRATYUSHA NAIDU  / /

VS VS ()

UTKAL UNIVERSITY,BBSR //
377 WP(C)/0031672/2022 NUADEI PATEL SMITA RANJAN PATANAIK  / /

VS VS ()

UNION OF INDIA //
378 WP(C)/0031673/2022 RAJEEV KUMAR RAY AMRITA MISHRA  / /

VS VS ()

STATE OF ODISHA //
379 WP(C)/0031674/2022 BIMBADHAR SENAPATI S.N.MISHRA  / /

VS VS ()

STATE OF ODISHA //
380 WP(C)/0031675/2022 LAXMIDHAR SAHOO NITISH KUMAR MISHRA  / /

VS VS ()

STATE OF ODISHA //
381 WP(C)/0031676/2022 SARASWATI LENKA SAROJANANDA MISHRA  / /

VS VS ()

STATE OF ODISHA //
382 WP(C)/0031677/2022 CHANDESWAR RAY AMRITA MISHRA  / /

VS VS ()

STATE OF ODISHA //
383 WP(C)/0031678/2022 SAGAR KUMAR BISWAL RABINDRA KUMAR PATNAIK  / /

VS VS ()

STATE OF ODISHA //
384 WP(C)/0031679/2022 ASHOK KUMAR SWAIN NITISH KUMAR MISHRA  / /

VS VS ()

STATE OF ODISHA //
385 WP(C)/0031680/2022 MD.ASALAM AMRITA MISHRA  / /

VS VS ()

STATE OF ODISHA //
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386 WP(C)/0031681/2022 RAJEEV KUMAR RAY AMRITA MISHRA  / /

VS VS ()

STATE OF ODISHA //
387 WP(C)/0031682/2022 SURENDRA KUMAR BEHERA NITISH KUMAR MISHRA  / /

VS VS ()

STATE OF ODISHA //
388 WP(C)/0031683/2022 DILIP KUMAR BEHERA MANMAYA KUMAR DASH  / /

VS VS ()

STATE OF ODISHA //
389 WP(C)/0031684/2022 GUNANIDHI PRADHAN NITISH KUMAR MISHRA  / /

VS VS ()

STATE OF ODISHA //
390 WP(C)/0031685/2022 DAMU BHOI TUKUNA KUMAR MISHRA  / /

VS VS ()

STATE OF ODISHA //
391 WP(C)/0031686/2022 BIJAYA KUMAR BISWAL NITISH KUMAR MISHRA  / /

VS VS ()

STATE OF ODISHA //
392 WP(C)/0031687/2022 BHUBANESWAR INDUSTRIAL WORKERS UNION, BBSRPRATIK DASH  / /

VS VS ()

STATE OF ODISHA //
393 WP(C)/0031688/2022 JOGENDRA PATRA ALOK KUMAR PANDA  / /

VS VS ()

STATE OF ODISHA //
394 WP(C)/0031689/2022 BIJAYA KUMAR MISHRA NITISH KUMAR MISHRA  / /

VS VS ()

STATE OF ODISHA //
395 WP(C)/0031690/2022 NARESH CHANDRA PANDA NITISH KUMAR MISHRA  / /

VS VS ()

STATE OF ODISHA //
396 WP(C)/0031691/2022 PRATIVA MUDULI DEEPALI MAHAPATRA  / /

VS VS ()

STATE OF ODISHA //
397 WP(C)/0031692/2022 RAJIB LOCHAN MUDULI ALOK KUMAR PANDA  / /
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VS VS ()

STATE OF ODISHA //
398 WP(C)/0031693/2022 MAHESWAR JENA NITISH KUMAR MISHRA  / /

VS VS ()

STATE OF ODISHA //
399 WP(C)/0031694/2022 KALINGA WARRIOR SECURITY SERVICE,CUTTACK RAKESH BEHERA  / /

VS VS ()

STATE OF ODISHA //
400 WP(C)/0031695/2022 ARAKSHITA BALLAVA DASH KUNAL KUMAR SWAIN  / /

VS VS ()

STATE OF ODISHA //
401 WP(C)/0031696/2022 DR. BANAPRAVA PARIDA KUNAL KUMAR SWAIN  / /

VS VS ()

STATE OF ODISHA //
402 WP(C)/0031697/2022 GANESH PRASAD DAS SATYABADI MANTRI  / /

VS VS ()

UNION OF INDIA //
403 WP(C)/0031698/2022 KABERI SANTA SIDHESWAR MALLIK  / /

VS VS ()

STATE OF ODISHA //
404 WP(C)/0031699/2022 GOLAK BIHARI PARIDA KUNAL KUMAR SWAIN  / /

VS VS ()

STATE OF ODISHA //
405 WP(C)/0031700/2022 TAPAN KUMAR SWAIN KUNAL KUMAR SWAIN  / /

VS VS ()

STATE OF ODISHA //
406 WP(C)/0031701/2022 TANGUDA SANJEEV PATRO MOHENDRA KUMAR MOHAPATRO  / /

VS VS ()

STATE OF ODISHA //
407 WP(C)/0031702/2022 GYANARANJAN BEHERA SUJATA JENA  / /

VS VS ()

COMMNR. CUM SECY. DEPT. OF S AND ME, BBSR //
408 WP(C)/0031703/2022 LIPAN KUMAR BISWAL NRUSINGH CH. ROUT  / /

VS VS ()
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STATE OF ODISHA //
409 WP(C)/0031704/2022 SUPRIYA PRADHAN SUJATA JENA  / /

VS VS ()

COMMNR. CUM SECY. DEPT. OF S AND ME, BBSR //
410 WP(C)/0031705/2022 MANJUBALA PATTANAIK SUBASH CHANDRA PUSPALAKA  / /

VS VS ()

THE STATE OF ODISHA //
411 WP(C)/0031706/2022 SOUMYA RANJAN SAHU SUJATA JENA  / /

VS VS ()

COMMNR. CUM SECY. DEPT. OF S AND ME, BBSR //
412 WP(C)/0031707/2022 PRAMOD CHANDRA SWAIN DEEPAK KUMAR PANI  / /

VS VS ()

STATE OF ODISHA //
413 WP(C)/0031708/2022 TATA CAPITAL HOUSING FINANCE LTD.,MUMBAI RAMACHANDRA PANIGRAHY  / /

VS VS ()

DM CUM COLLECTOR, KHURDA //
414 WP(C)/0031709/2022 KAILASH CHANDRA BISWAL DEBENDRA KUMAR SAHOO-1  / /

VS VS ()

STATE OF ODISHA //
415 WP(C)/0031710/2022 DURGESHNANDINI SAMAL SUSANTA KUMAR DASH  / /

VS VS ()

STATE OF ODISHA //
416 WP(C)/0031711/2022 TATA CAPITAL HOUSING FINANCE LTD.,MUMBAI RAMACHANDRA PANIGRAHY  / /

VS VS ()

DM CUM COLLECTOR, CUTTACK //
417 WP(C)/0031712/2022 M/S.L.G.CONSTRUCTION(PARTNERSHIP FIRM),NAYAPALLIPRABODHA CH. NAYAK  / /

VS VS ()

STATE OF ODISHA //
418 WP(C)/0031713/2022 TATA CAPITAL HOUSING FINANCE LTD.,MUMBAI RAMACHANDRA PANIGRAHY  / /

VS VS ()

DM CUM COLLECTOR, KHURDA //
419 WP(C)/0031714/2022 RASHMI RANJAN DASH RAMAKANTA SARANGI  / /

VS VS ()

THE STATE OF ODISHA //
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420 WP(C)/0031715/2022 BASUDEV SETH RAMAKANTA SARANGI  / /

VS VS ()

THE STATE OF ODISHA //
421 WP(C)/0031716/2022 RABINDRA NATH MOHAPATRA RAJIV KUMAR MAHANTA  / /

VS VS ()

STATE OF ODISHA //
422 WP(C)/0031717/2022 SUBASH CHANDRA PRADHAN ACHYUTANANDA PATTNAIK  / /

VS VS ()

NHAI,JAYADEV VIHAR //
423 WP(C)/0031718/2022 MANJULATA BAG ASHIS KUMAR MISHRA  / /

VS VS ()

STATE OF ODISHA //
424 WP(C)/0031719/2022 RAMANATH BEHERA ACHYUTANANDA PATTNAIK  / /

VS VS ()

STATE OF ODISHA //
425 WP(C)/0031720/2022 GOURAB KUMAR MALLICK BUDHIRAM DAS  / /

VS VS ()

STATE OF ODISHA //
426 WP(C)/0031721/2022 RAMANATH BEHERA ACHYUTANANDA PATTNAIK  / /

VS VS ()

STATE OF ODISHA //
427 WP(C)/0031722/2022 RAMANATH BEHERA ACHYUTANANDA PATTNAIK  / /

VS VS ()

STATE OF ODISHA //
428 WP(C)/0031723/2022 MAA HINGULA TRANSPORT ASSOCIATION, ANGUL SUPRATIK ACHARYA  / /

VS VS ()

STATE OF ODISHA //
429 WP(C)/0031724/2022 RANJAN KUMAR SWAIN BUDHIRAM DAS  / /

VS VS ()

STATE OF ODISHA //
430 WP(C)/0031725/2022 RAMANATH BEHERA ACHYUTANANDA PATTNAIK  / /

VS VS ()

STATE OF ODISHA //
431 WP(C)/0031726/2022 RAMANATH BEHERA ACHYUTANANDA PATTNAIK  / /
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VS VS ()

STATE OF ODISHA //
432 WP(C)/0031727/2022 SARADA PRASANNA SWAIN BUDHIRAM DAS  / /

VS VS ()

STATE OF ODISHA //
433 WP(C)/0031728/2022 GAJENDRA PRASAD PANDA ACHYUTANANDA PATTNAIK  / /

VS VS ()

STATE OF ODISHA //
434 WP(C)/0031729/2022 GAJENDRA PRASAD PANDA ACHYUTANANDA PATTNAIK  / /

VS VS ()

STATE OF ODISHA //
435 WP(C)/0031730/2022 GATIKRUSHNA MISHRA BASUDEV BARIK  / /

VS VS ()

THE COLLECTOR, PURI //
436 WP(C)/0031731/2022 ROHIT ROSHAN MOHANTY PRAFULLA KUMAR RATH  / /

VS VS ()

STATE OF ODISHA //
437 WP(C)/0031732/2022 GAJENDRA PRASAD PANDA ACHYUTANANDA PATTNAIK  / /

VS VS ()

STATE OF ODISHA //
438 WP(C)/0031733/2022 GAJENDRA PRASAD PANDA ACHYUTANANDA PATTNAIK  / /

VS VS ()

STATE OF ODISHA //
439 WP(C)/0031734/2022 BISWANATH TRIPATHY DIGAMBAR SETHI  / /

VS VS ()

STATE OF ODISHA //
440 WP(C)/0031735/2022 UNION OF INDIA PRABHU PRASANNA BEHERA, C.G.C.  / /

VS VS ()

HARISH CHANDRA SAHOO //
441 WP(C)/0031736/2022 GOPAL CHARAN SAHOO JIBANANANDA MOHANTY  / /

VS VS ()

COLLECTOR AND DM, JAJPUR //
442 WP(C)/0031737/2022 PRASANNA KUMAR ROUT DIGANTA DAS  / /

VS VS ()
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INCOME TAX OFFICER, WARD BHADRAK //
443 WP(C)/0031738/2022 ANADI CHARAN MOHANTY PRASANTA KUMAR SATAPATHY  / /

VS VS ()

STATE OF ODISHA //
444 WP(C)/0031739/2022 BRAJAKISHORE PATTANAYAK PRAFULLA KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //
445 WP(C)/0031740/2022 DHOBAI CHARAN NAIK PRAFULLA KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //
446 WP(C)/0031741/2022 KAILASH KUMAR PATRO PRAFULLA KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //
447 WP(C)/0031742/2022 DAMODAR DAS PRAFULLA KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //
448 WP(C)/0031743/2022 MADHUSUDAN SAHU PRAFULLA KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //
449 WP(C)/0031744/2022 LAKSHMI NARAYAN DAS PRAFULLA KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //
450 WPCRL/0000161/2022 MAHENDRA BEHERA PRAKASH KUMAR MISHRA  / /0

VS VS ()

STATE OF ODISHA //
451 WPCRL/0000162/2022 BHAGABAN NAIK JYOTIRMAYA SAHOO  / /0

VS VS ()

SUPERINTENDENT OF POLICE,GANJAM //
452 ABLAPL/0015113/2022 TASLIM KHAN AMLAN SHAKTI PAUL BANAPUR P.S. /475 /2022

VS VS ()

STATE OF ODISHA //
453 ABLAPL/0015114/2022 JAGABANDHU NAYAK PRAVASH CHANDRA JENA FATEGARH /219 /2022

VS VS ()

STATE OF ODISHA //
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454 ABLAPL/0015115/2022 NIRANJAN MANSINGH JYOTIRMAYA SAHOO NIRAKARPUR /225 /2022

VS VS ()

STATE OF ODISHA //
455 ABLAPL/0015116/2022 PANDU CHARAN BADAJENA @ KALIA JYOTIRMAYA SAHOO NIRAKARPUR /224 /2022

VS VS ()

STATE OF ODISHA //
456 ABLAPL/0015117/2022 PUSPANJALI PRADHAN JYOTIRMAYA SAHOO NIRAKARPUR /202 /2022

VS VS ()

STATE OF ODISHA //
457 ABLAPL/0015118/2022 PADMALOCHAN SAHU JNYANANANDA PANDA KEGAON /153 /2022

VS VS ()

STATE OF ODISHA //
458 ABLAPL/0015119/2022 SUMANTA JENA BADRI NARAYAN MOHAPATRA KHUNTUNI /210 /2022

VS VS ()

STATE OF ODISHA //
459 ABLAPL/0015120/2022 KUMARI NAIK @ NAYAK SRIKANTA PANDA BHARATPUR PS /395 /2022

VS VS ()

STATE OF ODISHA //
460 ABLAPL/0015121/2022 MAMATA NAYAK AJIT CHANDRA MOHAPATRA BHANDARIPOKHARI /393 /2022

VS VS ()

STATE OF ODISHA //
461 ABLAPL/0015122/2022 NISHAKAR PARIDA ASHOK KUMAR SAHOO KENDRAPARA SADAR /426 /2022

VS VS ()

STATE OF ODISHA //
462 ABLAPL/0015123/2022 DR. KOUSIK SAHA @ KOUSHIK SAHA SANKAR PRASAD PANI NANDIPADA /114 /2022

VS VS ()

STATE OF ODISHA //
463 ABLAPL/0015124/2022 PARBATI JANA ANUGRAHA NARAYAN SAMANTARAY ERASAMA /394 /2022

VS VS ()

STATE OF ODISHA //
464 ABLAPL/0015125/2022 SUNITA BEHERA @ PARIDA BISWARANJAN DALAI KUJANGA /433 /2022

VS VS ()

STATE OF ODISHA //
465 ABLAPL/0015126/2022 VIKAS KUMAR BIDYALOK MOHAPATRA TOMKA /144 /2022
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VS VS ()

STATE OF ODISHA //
466 ABLAPL/0015127/2022 BALABANTA MAJHI RAJENDRA KUMAR PRADHAN TITILAGARH /43 /2022

VS VS ()

STATE OF ODISHA //
467 ABLAPL/0015128/2022 SOUMYA RANJAN MOHARANA SAMBIT BISWAL KUJANGA /434 /2022

VS VS ()

STATE OF ODISHA //
468 ABLAPL/0015129/2022 GITANJALI SWAIN ARIJEET MISHRA KOREI /385 /2022

VS VS ()

STATE OF ODISHA //
469 ABLAPL/0015130/2022 SUVENDU SASMAL @ SUMAN SAMARENDRA MOHANTY NANDANKANAN /146 /2022

VS VS ()

STATE OF ODISHA //
470 ABLAPL/0015131/2022 PABITRA RANASINGH RITURANJAN CHHOTARAY CHANDAKA P.S. /229 /2022

VS VS ()

STATE OF ODISHA //
471 ABLAPL/0015132/2022 SURESH CHANDRA PANDA LAMBODOR ACHARI  / /0

VS VS ()

STATE OF ODISHA //
472 ABLAPL/0015133/2022 NABIN BIHARI SINGH RITA SINGH  / /0

VS VS ()

STATE OF ODISHA //
473 ABLAPL/0015134/2022 KANHU CHANDRA BASTARAY KSHIROD KUMAR ROUT MOHANA /144 /2022

VS VS ()

STATE OF ODISHA //
474 ABLAPL/0015135/2022 SK MURSALIN SIDDHARTH GOUTAM DAS KHARABEL NAGAR P.S. /413 /2022

VS VS ()

STATE OF ODISHA //
475 ABLAPL/0015136/2022 BASUDEB NAIK @ BASU BIJAYA KUMAR SAHOO JAGANNATHA PRASAD /140 /2022

VS VS ()

STATE OF ODISHA //
476 ABLAPL/0015137/2022 GANESH JAISWAL BIBEKANANDA MAHAPATRA  / /0

VS VS ()
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UNION OF INDIA (RAILWAY) //
477 ABLAPL/0015138/2022 AKHAYA KUMAR GOUDA JYOTIRMAYA SAHOO RAMBHA (KHALLIKOTE) /585 /2022

VS VS ()

STATE OF ODISHA //
478 ABLAPL/0015139/2022 CHANDAN BEHERA AMITAV TRIPATHY NAYAGARH /191 /2022

VS VS ()

STATE OF ODISHA //
479 ABLAPL/0015140/2022 RASHMIRANJAN MISHRA PRADEEP KUMAR KUNDU KUAKHIA /235 /2020

VS VS ()

STATE OF ODISHA //
480 ABLAPL/0015141/2022 SK. JACKIR HUSSEN @ SHAIKH ZAKIR HUSEN ROHIT RANJAN RAY KHURDA MODEL /563 /2022

VS VS ()

STATE OF ODISHA //
481 ABLAPL/0015142/2022 SUSANTA KUMAR BARADA @ DAS AMITAV TRIPATHY FATEGARH /224 /2022

VS VS ()

STATE OF ODISHA //
482 ABLAPL/0015143/2022 RAKESH KUMAR BRAHMA BIJAYA KUMAR DASH MAHILA (BERHAMPUR) /221 /2022

VS VS ()

STATE OF ODISHA //
483 ABLAPL/0015144/2022 NIRAKAR SAMAL ARUN KUMAR BUDHIA PANIKOILI /270 /2022

VS VS ()

STATE OF ODISHA //
484 ABLAPL/0015145/2022 SUBRAT MISHRA BIJAYA KUMAR RAGADA AINTHAPALI /718 /2022

VS VS ()

STATE OF ODISHA //
485 ABLAPL/0015146/2022 SANTANU KUMAR SAHU DEVASHIS PANDA NAKTIDEUL /183 /2022

VS VS ()

STATE OF ODISHA //
486 ABLAPL/0015147/2022 PIJUSH RAY ASIT KUMAR JENA MALKANGIRI /684 /2022

VS VS ()

STATE OF ODISHA //
487 ABLAPL/0015148/2022 TAPAN SAHA ASIT KUMAR JENA PAPERMETLA P.S. /20 /2022

VS VS ()

STATE OF ODISHA //

Page 43/47



ORISSA HIGH COURT

FILING REPORT AS ON :22/11/2022

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE

488 ABLAPL/0015149/2022 KAMALA KANTA SAHOO HRUDANANDA MOHAPATRA SATYABADI /326 /2022

VS VS ()

STATE OF ODISHA //
489 ABLAPL/0015150/2022 NAGEN BINAYAK BIDYALOK MOHAPATRA PARJANG /518 /2022

VS VS ()

STATE OF ODISHA //
490 ABLAPL/0015151/2022 SEKHAR SWAIN BIJAY KUMAR BEHERA JANKIA P.S. /379 /2022

VS VS ()

STATE OF ODISHA //
491 ABLAPL/0015152/2022 JAGANNATH PANI AMITAV TRIPATHY NAYAGARH /193 /2022

VS VS ()

STATE OF ODISHA //
492 ABLAPL/0015153/2022 MAYADHAR DALAI NITYANANDA MOHAPATRA SIMULIA /290 /2022

VS VS ()

STATE OF ODISHA //
493 ABLAPL/0015154/2022 BULU @ CHANDRA SEKHAR HARIJAN TUKUNA KUMAR MISHRA DABUGAM /120 /2022

VS VS ()

STATE OF ODISHA //
494 ABLAPL/0015155/2022 CHITTA RANJAN JENA BIDYALOK MOHAPATRA PARJANG /518 /2022

VS VS ()

STATE OF ODISHA //
495 ABLAPL/0015156/2022 SUMANTA NAYAK ANJAN KUMAR BISWAL BADSAHI /314 /2022

VS VS ()

STATE OF ODISHA //
496 ABLAPL/0015157/2022 SILU MAHAPATRA @ DIPAK RAUL DEEPAK KUMAR DAS RAMACHANDI /63 /2022

VS VS ()

STATE OF ODISHA //
497 ABLAPL/0015158/2022 BABUNA @ SUBRAT KUMAR ROUTARAY AKSHAYA KUMAR SAHOO DELANGA /339 /2022

VS VS ()

STATE OF ODISHA //
498 ABLAPL/0015159/2022 MANAS MALIK @ MALLICK PULAKESH MOHANTY BANAPUR P.S. /189 /2022

VS VS ()

STATE OF ODISHA //
499 ABLAPL/0015160/2022 PASCHIMESWAR ROUTRAY AMLAN SHAKTI PAUL JANKIA P.S. /389 /2022
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VS VS ()

STATE OF ODISHA //
500 ABLAPL/0015161/2022 ROHIT KUMAR MOHAPATRA PRONOY MOHANTY  / /0

VS VS ()

STATE OF ODISHA //
501 ABLAPL/0015162/2022 JHUNA BALABANTARAY UMAKANTA TANDI TOMANDO /82 /2021

VS VS ()

STATE OF ODISHA //
502 ABLAPL/0015163/2022 AJARUDDIN KHAN JYOTIRMAYA SAHOO MOHANA /187 /2022

VS VS ()

STATE OF ODISHA //
503 ABLAPL/0015164/2022 PRAMOD BEHERA @ BANKHULI BEHERA BIDYALOK MOHAPATRA PARJANG /518 /2022

VS VS ()

STATE OF ODISHA //
504 ABLAPL/0015165/2022 DEEPAK BEHERA RAJALAXMI BISWAL KANIHA /300 /2022

VS VS ()

STATE OF ODISHA //
505 ABLAPL/0015166/2022 KALPATARU MALIK PRAFULLA KUMAR BISWAL PATTAMUNDAI /498 /2022

VS VS ()

STATE OF ODISHA //
506 ABLAPL/0015167/2022 MALAYA KISHORE NAYAK PRASANTA KUMAR PANDA CUTTACK VIGILANCE /49 /2022

VS VS ()

STATE OF ODISHA //
507 ABLAPL/0015168/2022 RAHUL DHIR CHIRANJIB ROUT TALCHER TOWN /742 /2022

VS VS ()

STATE OF ODISHA //
508 ABLAPL/0015169/2022 SUMEET MUND JNYANANANDA PANDA BHAWANIPATNA TOWN /469 /2022

VS VS ()

STATE OF ODISHA //
509 ABLAPL/0015170/2022 SUKANTA KUMAR SAHOO CHIRANJIB ROUT COLLIERY /584 /2022

VS VS ()

STATE OF ODISHA //
510 ABLAPL/0015171/2022 ARUN KUMAR NAYAK MANAS RANJAN KHATUA MOHANA /165 /2020

VS VS ()
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STATE OF ODISHA //
511 ABLAPL/0015172/2022 PRASANNA KUMAR KHATEI MANAS RANJAN KHATUA BALIPATNA /258 /2022

VS VS ()

STATE OF ODISHA //
512 ABLAPL/0015173/2022 AMULYA PARIDA SURYA NARAYAN MISHRA SATYABADI /294 /2022

VS VS ()

STATE OF ODISHA //
513 ABLAPL/0015174/2022 BIBHUTI BHUSAN BEHERA CHIRANJIB ROUT KANIHA /293 /2022

VS VS ()

STATE OF ODISHA //
514 ABLAPL/0015175/2022 DILESH RAO BIBHUTI KESHARI BISWAL RENGALI (SAMBALPUR) /211 /2022

VS VS ()

STATE OF ODISHA //
515 ABLAPL/0015176/2022 PRASANTA KUMAR MOHANTY AMIT KUMAR NATH ANGUL TOWN /612 /2022

VS VS ()

STATE OF ODISHA //
516 ABLAPL/0015177/2022 AMIT KUMAR SAHU MAMATA MISHRA MALKANGIRI /680 /2022

VS VS ()

STATE OF ODISHA //
517 ABLAPL/0015178/2022 RATAN GOCCHAYAT CHIRANJIB ROUT KANIHA /220 /2022

VS VS ()

STATE OF ODISHA //
518 ABLAPL/0015179/2022 SHYAM RAJ SINGH DEO PRASHANTA KUMAR NAYAK JHIRPANI P.S. /53 /2022

VS VS ()

STATE OF ODISHA //
519 ABLAPL/0015180/2022 GOBINDA SETHI PRASANTA KUMAR SAHOO TUMUSINGA /255 /2022

VS VS ()

STATE OF ODISHA //
520 ABLAPL/0015181/2022 SUBHAM SETHY @ GUNA SETHY ABAKASH NANDA KEONJHAR TOWN /316 /2022

VS VS ()

STATE OF ODISHA //
521 ABLAPL/0015182/2022 JAYANTA SETHY ABAKASH NANDA KEONJHAR TOWN /320 /2022

VS VS ()

STATE OF ODISHA //

Page 46/47



ORISSA HIGH COURT

FILING REPORT AS ON :22/11/2022

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE

522 ABLAPL/0015183/2022 SUKU @ SHUKU SAHA SMRUTI RANJAN ROUT BIDANASI /190 /2022

VS VS ()

STATE OF ODISHA //
523 ABLAPL/0015184/2022 SHISHIR KUMAR SENAPATI SURENDRA KUMAR BISWAL BASTA /62 /2022

VS VS ()

STATE OF ODISHA //
524 ABLAPL/0015185/2022 CONGRES MOHAPATRA KARTIK CHANDRA TRIPATHY DELANGA /350 /2022

VS VS ()

STATE OF ODISHA //
525 ABLAPL/0015186/2022 SATYANARAYAN SENAPATI AVIRAM PATRA CUTTACK SADAR /512 /2022

VS VS ()

STATE OF ODISHA //
526 ABLAPL/0015187/2022 MAMATA SUNDARAY BHAKTA BHUSHAN BARIK DHAULI PS /219 /2022

VS VS ()

STATE OF ODISHA //
527 ABLAPL/0015188/2022 MAHUR BEHERA MANORANJAN MUDULI NALCO /244 /2022

VS VS ()

STATE OF ODISHA //
528 ABLAPL/0015189/2022 SOUMYA RANJAN BEHERA MANORANJAN MUDULI NALCO /244 /2022

VS VS ()

STATE OF ODISHA //
529 ABLAPL/0015190/2022 SUKANTA KUMAR SAHOO CHIRANJIB ROUT COLLIERY /586 /2022

VS VS ()

STATE OF ODISHA //
530 ABLAPL/0015191/2022 RABINDRANATH SWAIN RAJJEET ROY LAHUNIPADA /221 /2021

VS VS ()

STATE OF ODISHA //
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1 35/2022 GOBINDA SAGARIA-MP AKSHAYA KUMAR SAHOO

CRP/29/2022

2 35/2022 GOBINDA SAGARIA-MP AKSHAYA KUMAR SAHOO

CRP/29/2022

3 35/2022 GOBINDA SAGARIA-MP AKSHAYA KUMAR SAHOO

CRP/29/2022

4 36/2022 STATE OF ODISHA-MP SIDHARTH SANKAR MOHAPATRA, A.G.A.

CRLLP/57/2022

5 36/2022 STATE OF ODISHA-MP SIDHARTH SANKAR MOHAPATRA, A.G.A.

CRLLP/57/2022

6 51/2022 BIMAL KRUSHNA DAS ADHIKARI-MP M/S. D.P.MOHANTY

SAO/3/2020

7 70/2022 HARIHAR PANDA-MP SANTOSH KUMAR SWAIN

ARBA/39/2022

8 98/2022 BIKASH CHANDRA MISHRA-MP TAPAS KUMAR ACHARYA

TRPCRL/105/2022

9 215/2022 PHULA DEI PODH-MP AKSHAYA KUMAR SAHOO

LAA/68/2022

10 283/2022 SHAKTI PRASAD MISHRA-MP SAROJ KUMAR DASH

MATA/244/2022

11 284/2022 SHAKTI PRASAD MISHRA-MP SAROJ KUMAR DASH

MATA/244/2022

12 285/2022 SANJAY KU.SAMAL-MP M/S.BIJAYANANDA DASH

MATA/64/2018

13 286/2022 KRUSHNA CHANDRA DALEI-MP GOPAL KRUSHNA MOHANTY

MATA/17/2022

14 287/2022 PRATYUSHA MOHANTY-MP BHAKTA BHUSHAN BARIK

MATA/246/2022

15 327/2022 RAMAMANI ROUT-MP ADV.

RVWPET/280/2022

16 403/2022 SUSANTA SWAIN-MP PRAFULLA KUMAR MAHAPATRA

RPFAM/316/2022

17 404/2022 SUSANTA SWAIN-MP PRAFULLA KUMAR MAHAPATRA

RPFAM/316/2022

18 405/2022 DEEPAK JAGAWANI-MP GOPINATH MISHRA

RPFAM/317/2022

19 406/2022 PURNIMA PANDEY-MP SARATHI JYOTI MOHANTY

RPFAM/318/2022

20 407/2022 MANOJ KUMAR SETHY-MP DEBASIS MISHRA

RPFAM/319/2022

21 408/2022 MANOJ KUMAR SETHY-MP DEBASIS MISHRA

RPFAM/319/2022

22 410/2022 RANJIT KUMAR BINDHANI @ RANJEET KUMAR BINDHANI-MPRUDRA NARAYAN PARIJA

CRLMP/2404/2022

23 411/2022 SUBHA KANTA SAHOO-MP SANTANU KUMAR SARANGI

CRLMP/2086/2021

24 416/2022 RAM CHNDRA MALLIK-MP M/S

WPC(OA)/889/2019

25 417/2022 NABHENDU MULLICK-MP M/S PRADEEP KUMAR MAHAPATRA

WPC(OA)/890/2019

26 418/2022 THAKURDAS HANSDAH-MP PRADEEP KUMAR MAHAPATRA
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WPC(OA)/891/2019

27 501/2022 HEMANGINI BEHERA-MP BISWAJIT MOHAPATRA

TRP(C)/453/2022

28 502/2022 TADASHA TAPASWINI SAHOO-MP DAYANANDA MOHAPATRA

TRP(C)/454/2022

29 771/2022 CHAMPABATI GAHANA-MP JAYAKRISHNA MOHAPATRA

CRLREV/561/2022

30 772/2022 KRISHAN KUMAR GOENKA-MP KIRTAN CHANDRA PARIDA

CRLREV/562/2022

31 773/2022 SAKIR HUSSAIN-MP SK. ZAFARULLA

CRLREV/563/2022

32 1199/2022 KUSHA DEHURY-MP M/S.NIRANJAN PANDA

RSA/69/2018

33 1200/2022 DAMODAR PANDA-MP D.P.MOHANTY

RSA/121/2020

34 1201/2022 TOFAN NAYAK-MP SAMBEET PATTANAYAK, ASHOK KUMAR PRADHAN

RSA/159/2021

35 1216/2022 PRAFULLA KUMAR MOHARANA-MP BIJAYA KUMAR SAHOO

WPC(OAC)/1709/2016

36 1229/2022 JAYANTI BEHERA-MP SANJEEV UDGATA

CMP/1174/2022

37 1230/2022 BIR BIKRAM CHOUDHURY-MP M/S.PRATAP CHANDRA ROUT

CMP/921/2019

38 1231/2022 ACHYUTANANDA NAYAK-MP M/S.S.K.NAYAK 

CMP/612/2019

39 1232/2022 SABITRI PADHI @ PANI-MP SOUMENDRA PATTANAIK

CMP/1177/2022

40 1233/2022 PRITIREKHA MOHANTY @ DAS-MP DINESH KUMAR PATRA

CMP/1178/2022

41 1234/2022 BAMADEV SASMAL-MP SOUMYA RANJAN DAS

CMP/1179/2022

42 1345/2022 HIMADRI SAHU-MP PRADEEP KUMAR MISHRA

MACA/640/2022

43 1346/2022 HIMADRI SAHU-MP PRADEEP KUMAR MISHRA

MACA/640/2022

44 1347/2022 MANAGER, LEGAL, M/S. I.C.I.C.I. LOMBARD GENERAL INSURANCE COMPANY LTD.-MPADAM ALI KHAN

MACA/641/2022

45 1348/2022 AUTHORISED SIGNATPRU.M/S.RELIANCE G.I.CO.LTD.-MP

MACA/1317/2017

46 1349/2022 SANJIB KUMAR BISWAS-MP PRAFULLA KUMAR RATH

MACA/642/2022

47 1350/2022 SWETAKETU MISHRA @ HECTOR MISHRA-MP SANJIB SWAIN

MACA/643/2022

48 1351/2022 SWETAKETU MISHRA @ HECTOR MISHRA-MP SANJIB SWAIN

MACA/643/2022

49 2008/2022 ANIL KU.PANDA-MP M/S.SAURJYA KANTA PADHI, S.S.MOHANTY

CRLA/235/2006

50 2009/2022 ANIL KU.PANDA-MP M/S.SAURJYA KANTA PADHI

CRLA/235/2006

51 2010/2022 BALAKRUSHNA PANDA-MP M/S.GOPINATH PADHI, BHARAT JALLI

CRLA/709/2017

52 2011/2022 RAHUL@SIMPLE@BHAGIRATHI DAS-MP M/S.RAMANI KANTA PATTANAIK

CRLA/29/2018

53 2012/2022 KAILASH CHANDRA MISHRA @ BALARAM PRAHARAJ-MPKASHINATH PATTANAIK

CRLA/1064/2022

54 2013/2022 KAILASH CHANDRA MISHRA @ BALARAM PRAHARAJ-MPKASHINATH PATTANAIK

CRLA/1064/2022

55 2014/2022 PAPU@KISHORE K.SAHU-MP M/S.DEBASNAN DAS, MR. RADHARAMAN DAS NAYAK,

CRLA/465/2014

56 2084/2022 NAMISH YADAV @ NAMISH KUMAR YADAV-MP

BLAPL/1262/2022

57 2085/2022 PAPU CHOUDHURY-MP MONIKA SAMAL

BLAPL/11672/2022
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58 2419/2022 BISWAJIT MALLICK-MP

ABLAPL/11988/2022

59 2420/2022 CHIKU@ CHINKU@ABINASH@ AVINASH SWAIN-MP

ABLAPL/15829/2021

60 2421/2022 TRINATH BEHERA @ NATH-MP

ABLAPL/11799/2022

61 2422/2022 PRAFULLA KUMAR JENA-MP UMAKANTA TANDI

ABLAPL/12525/2022

62 2423/2022 JACKI @ AKASH ANUPAM @ AKASH MALLICK-MP

ABLAPL/3662/2022

63 2424/2022 ABHIMANYU DHINDA-MP

ABLAPL/13780/2022

64 2425/2022 ABHIMANYU DHINDA-MP

ABLAPL/13781/2022

65 2426/2022 MANOJ KUMAR NAYAK-MP RESHMA BEHERA

ABLAPL/9580/2020

66 2427/2022 PREMANANDA BEHERA @ PRAMOD-MP

ABLAPL/11092/2022

67 2428/2022 AJIT KUMAR BAGHA-MP

ABLAPL/14033/2022

68 2429/2022 JAGAN DALEI-MP ASIT KUMAR JENA

ABLAPL/9785/2022

69 2430/2022 NIMAIN DALEI-MP ASIT KUMAR JENA

ABLAPL/10211/2022

70 2793/2022 SOVIT KUMAR ROUT-MP PABITRA KUMAR NAYAK

CRLMC/3594/2022

71 2794/2022 NITU BAJAJ-MP PABITRA KUMAR NAYAK

CRLMC/3595/2022

72 2795/2022 LALITA@LALIT BEHERA-MP BHABANI SHANKAR DASPARIDA

CRLMC/3596/2022

73 2796/2022 LALITA@LALIT BEHERA-MP BHABANI SHANKAR DASPARIDA

CRLMC/3596/2022

74 2797/2022 CHINTAMANI NAIK-MP SURYAKANTA DWIBEDI

CRLMC/3598/2022

75 2798/2022 MRINAL KANTI DEY-MP ALOK KUMAR MOHAPATRA

CRLMC/3599/2022

76 2799/2022 GAYADHAR SAHOO-MP PRAVASH CHANDRA JENA

CRLMC/3601/2022

77 2800/2022 BIDYADHAR DASH-MP HAREKRUSHNA DASH

CRLMC/3602/2022

78 2801/2022 AKHANDALA@AKHANDAL BEHERA-MP JUGALA KISHORE PANDA

CRLMC/3604/2022

79 2802/2022 SANJEEB KUMAR DASH-MP ALOK KUMAR MOHAPATRA

CRLMC/3607/2022

80 2803/2022 DEBASIS JENA-MP NEPOLEON SAHANI

CRLMC/3608/2022

81 2804/2022 SISIRA KUMAR JENA-MP BISWARANJAN DALAI

CRLMC/3611/2022

82 2805/2022 AZAD@AJAD@DUNNA KESHAB RAO@MAHES@ANANDA@SANKAR@BABUL@KANKAR-MPBISWAJIT RANJAN TRIPATHY

CRLMC/3613/2022

83 2806/2022 SUDARSHAN@BALARAM PALAI-MP

CRLMC/3093/2022

84 2807/2022 MD.SAJID MIAN@KHERU-MP BISWARANJAN DALAI

CRLMC/3472/2022

85 2808/2022 JYOTIRMAYA MOHAPATRA-MP BISWAROOPA PATI

CRLMC/3614/2022

86 2809/2022 KARUNAKAR MISHRA-MP ALOK KUMAR DAS

CRLMC/3616/2022

87 2810/2022 DILLIP KUMAR GUPTA-MP BIJAY JENA

CRLMC/3619/2022

88 2811/2022 RANJIT@RANAJIT KUMAR PRADHAN-MP ASIT KUMAR JENA

CRLMC/3620/2022

89 2812/2022 KAILASH CHANDRA SAHU@SAHOO-MP

Page 3/8



CRLMC/3201/2022

90 2813/2022 BRAHMANADA KAR-MP NIRANJAN LENKA

CRLMC/3624/2022

91 2814/2022 NARENDRA SAHOO-MP SUNIL KUMAR PANDA

CRLMC/3626/2022

92 2815/2022 PANCHANAN SAMAL-MP SAMIR KUMAR MISHRA

CRLMC/3627/2022

93 2816/2022 DEBIPRASAD MOHANTY-MP SUNIL KUMAR PANDA

CRLMC/3629/2022

94 2817/2022 HARIOM JINDAL-MP SATYA NARAYAN MISHRA 4

CRLMC/3630/2022

95 2818/2022 HARIOM JINDAL-MP SATYA NARAYAN MISHRA 4

CRLMC/3630/2022

96 2819/2022 AMITABH SWAIN-MP MONIKA SAMAL

CRLMC/3632/2022

97 2820/2022 SARAT KUMAR DEY-MP R.N.BISWAL

CRLMC/2895/2021

98 2821/2022 RANJAN KUMAR JANI@TUNA-MP R.N. BISWAL

CRLMC/3633/2022

99 2822/2022 MITRADARSAN SWAIN-MP SOUMYA RANJAN MOHANTY

CRLMC/3634/2022

100 2823/2022 SMRUTI RANJAN MOHANTY-MP SOUMYA RANJAN MOHANTY

CRLMC/3635/2022

101 2824/2022 KALU JAGADEV @JAYANARAYAN JAGADEV-MP PRAVASH CH JENA

CRLMC/3636/2022

102 3704/2022 THE MANAGING DIRECTOR OF INDIAN POTASH LTD.-MPSANGRAM RATH

WA/1578/2022

103 3705/2022 SUMITRA ROUT-MP BHASKAR CHANDRA PANDA

WA/1579/2022

104 3706/2022 STATE OF ODISHA-MP ABHAYA KUMAR SHARMA, A.G.A.

WA/1580/2022

105 3707/2022 STATE OF ODISHA-MP ABHAYA KUMAR SHARMA, A.G.A.

WA/1580/2022

106 3708/2022 STATE OF ODISHA-MP ABHAYA KUMAR SHARMA, A.G.A.

WA/1580/2022

107 3709/2022 ENGINEER IN CHIEF, PUBLIC HEALTH, ODISHA-MP SAILAZA NANDAN DAS, A.S.C.

WA/1581/2022

108 3710/2022 ENGINEER IN CHIEF, PUBLIC HEALTH, ODISHA-MP SAILAZA NANDAN DAS, A.S.C.

WA/1581/2022

109 3711/2022 ENGINEER IN CHIEF, PUBLIC HEALTH, ODISHA-MP SAILAZA NANDAN DAS, A.S.C.

WA/1581/2022

110 3712/2022 STATE OF ODISHA-MP SASWAT DAS, A.G.A.

WA/1582/2022

111 3713/2022 STATE OF ODISHA-MP SASWAT DAS, A.G.A.

WA/1582/2022

112 3714/2022 STATE OF ODISHA-MP MANOJ KUMAR KHUNTIA, A.G.A.

WA/1583/2022

113 3715/2022 STATE OF ODISHA-MP MANOJ KUMAR KHUNTIA, A.G.A.

WA/1583/2022

114 3716/2022 STATE OF ODISHA-MP MANOJ KUMAR KHUNTIA, A.G.A.

WA/1583/2022

115 3717/2022 RAKESH KUMAR SWAIN-MP SIDHESWAR MALLIK

WA/1584/2022

116 3718/2022 PURNA CHANDRA NAYAK-MP PAMI RATH

WA/1255/2022

117 3719/2022 SUCHISMITA MOHAPATRA-MP PAMI RATH

WA/1256/2022

118 3720/2022 LAXMI PRASAD MOHAPATRA-MP DURGA PRASAD NANDA

WA/1257/2022

119 3721/2022 CHITTA RANJAN SETHI-MP MANOJ KUMAR PATI

WA/1258/2022

120 3722/2022 SASMITA NAYAK-MP MANOJ KUMAR PATI

WA/1259/2022
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121 3723/2022 JYOTSNAMAYEE BEHERA-MP MANOJ KUMAR PATI

WA/1260/2022

122 3724/2022 HADUBANDHU NAYAK-MP MANOJ KUMAR NAYAK

WA/1585/2022

123 3725/2022 STATE OF ODISHA-MP SASWAT DAS, A.G.A.

WA/1527/2022

124 15950/2022 SRI SATYABADI GOPINATH DEV BIJE PHULA ALASA-MP BINAYAK PRASAD MOHANTY

WP(C)/10971/2019

125 15951/2022 BIKRAM RAM-MP SIDHARTHA RAY

WP(C)/31541/2022

126 15952/2022 SURYAMANI SAHOO-MP BISWAJIT NAYAK

WP(C)/31542/2022

127 15953/2022 MANOJ KUMAR SWAIN-MP M/S SOUBHAGYA SWAIN, D. SAHOO, S. ROY

WP(C)/16081/2021

128 15954/2022 CHITTARANJAN MISHRA-MP AMIT PRASAD BOSE

WP(C)/31551/2022

129 15955/2022 BASANTA KUMAR DAS-MP GYANARANJAN SETHI

WP(C)/31553/2022

130 15956/2022 KRUSHNA CHANDRA ROUT-MP GYANARANJAN SETHI

WP(C)/31555/2022

131 15957/2022 PURNA CHANDRA PATI-MP SASWAT KUMAR ACHARYA

WP(C)/31557/2022

132 15958/2022 RUDRAPRASAD MAHARANA-MP SASWAT KUMAR ACHARYA

WP(C)/31559/2022

133 15959/2022 CHIDANANDA JENA-MP AMITABH MISHRA

WP(C)/31558/2022

134 15960/2022 PRAMOD KUMAR MISHRA-MP RAJIB RATH

WP(C)/31564/2022

135 15960/2022 DANIEL LAKRA-MP GAGAN BIHARI SINGH

WP(C)/31099/2022

136 15961/2022 JITENDRA PANIGRAHI @ JEETENDRA-MP ANIRUDHA DAS

WP(C)/31565/2022

137 15962/2022 SNIGDHA SUCHARITA SAHOO-MP KRISHNA CHANDRA SAHU

WP(C)/31567/2022

138 15963/2022 PRAMILABALA GANTAYAT-MP KRISHNA CHANDRA SAHU

WP(C)/31568/2022

139 15964/2022 M/S. P.K.ORES (P) LTD.,BBSR-MP LALATENDU SAMANTARAY

WP(C)/31570/2022

140 15965/2022 M/S EMAAR PLAZA, PURI-MP PRAFULLA KUMAR RATH

WP(C)/31571/2022

141 15966/2022 DAMAYANTI DATTA-MP AMIT PRASAD BOSE

WP(C)/31573/2022

142 15967/2022 NIRUPAMA GURU-MP ACHYUTANANDA PATTNAIK

WP(C)/31578/2022

143 15968/2022 NAMITA NANDA @ DEVI-MP HRUDANANDA MOHAPATRA

WP(C)/31581/2022

144 15969/2022 MONISHA BARIK-MP PRONOY MOHANTY

WP(C)/31586/2022

145 15970/2022 DR.SAKILA MURMU-MP LAXMI KANTA MOHANTY

WP(C)/31587/2022

146 15971/2022 BHAGYABATI NAYAK @ DALEI-MP

WP(C)/39703/2021

147 15972/2022 SAGAR ADS, BBSR-MP ACHYUTANANDA PATTNAIK

WP(C)/31593/2022

148 15973/2022 JAGANNATH ANATH SEVASHRAM, MANGASPUR-MP KAILASH CHANDRA SAHOO

WP(C)/31594/2022

149 15974/2022 BIPIN @ BIHARI NAIK-MP PRAFULLA KUMAR RATH

WP(C)/33547/2020

150 15976/2022 M/S. KRISHNA COKE (INDIA) PVT. LTD.,CUTTACK-MP PRATIK DASH

WP(C)/31269/2022

151 15977/2022 PURNA CH.MOHANTY-MP M/S.SACHIDANANDA SAHOO

WP(C)/16772/2006

152 15978/2022 MANOJ KUMAR SENAPATI-MP
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WP(C)/6231/2022

153 15979/2022 BIBOL TOPPO-MP M. BALAKRISHNA RAO

WP(C)/31638/2022

154 15980/2022 BHUBANESWAR MEHER-MP SANTOSH KUMAR DASH

WP(C)/31646/2022

155 15981/2022 FATIMA BIBI-MP

WP(C)/17294/2021

156 15982/2022 NIBEDITA BAL-MP

WP(C)/23545/2022

157 15983/2022 SUSHILA MALLIK-MP TUSHAR KUMAR MISHRA

WP(C)/31650/2022

158 15984/2022 M/S K.Y.TOBACCO WORKS PVT. LTD., SAMBALPUR-MP BHABANI PRASAD MOHANTY

WP(C)/31648/2022

159 15985/2022 M/S K.Y.TOBACCO WORKS PVT. LTD., SAMBALPUR-MP BHABANI PRASAD MOHANTY

WP(C)/31648/2022

160 15986/2022 MAHENDRA KUMAR DISHRI-MP BIBHUTI BHUSAN MISHRA

WP(C)/31653/2022

161 15987/2022 M/S NARAYAN TRADING COMPANY, SAMBALPUR-MP BHABANI PRASAD MOHANTY

WP(C)/31654/2022

162 15988/2022 M/S NARAYAN TRADING COMPANY, SAMBALPUR-MP BHABANI PRASAD MOHANTY

WP(C)/31654/2022

163 15989/2022 HARIHARA MAJHI-MP

WP(C)/18967/2022

164 15990/2022 SEBATI DAS-MP PRASANNA KUMAR BHUYAN

WP(C)/31657/2022

165 15991/2022 JYOTIMADHAB GADANAYAK-MP Niraj Kumar Sethi

WP(C)/31660/2022

166 15992/2022 BISWANATH TRIPATHY-MP M/S.NIROD KU.SAHOO

WP(C)/4660/2015

167 15993/2022 SANGITA DAS-MP PRASANNA KUMAR BHUYAN

WP(C)/31662/2022

168 15994/2022 BASANTI NAIK-MP PRAFULLA KUMAR RATH

WP(C)/32813/2020

169 15995/2022 BINOD BIHARI @ BINODA NAIK-MP PRAFULLA KUMAR RATH

WP(C)/32810/2020

170 15996/2022 RAMA CHANDRA NAIK-MP PRAFULLA KUMAR RATH

WP(C)/32744/2020

171 15997/2022 SUKADEV NAIK-MP PRAFULLA KUMAR RATH

WP(C)/32807/2020

172 15998/2022 MANOJA MANJARI NAYAK-MP PRASANNA KUMAR BHUYAN

WP(C)/31663/2022

173 15999/2022 DHARMENDRA SAMAD-MP PRAFULLA KUMAR RATH

WP(C)/32809/2020

174 16000/2022 BIJAY SAMAD-MP PRAFULLA KUMAR RATH

WP(C)/32815/2020

175 16001/2022 RAMACHANDRA SAMAD-MP PRAFULLA KUMAR RATH

WP(C)/32751/2020

176 16002/2022 KULAMANI PATRA-MP PRAFULLA KUMAR RATH

WP(C)/32811/2020

177 16003/2022 BISWARANJAN PRADHAN-MP RAMDAS ACHARY

WP(C)/9286/2021

178 16004/2022 PARSURAM BEHERA-MP PRASANNA KUMAR BHUYAN

WP(C)/31664/2022

179 16005/2022 ASHOK KUMAR DASH-MP BISWABIHARI MOHANTY

WP(C)/31666/2022

180 16006/2022 BHUBAN NAIK-MP PRAFULLA KUMAR RATH

WP(C)/33172/2020

181 16007/2022 M/S.CHANDRASEKHARPUR MEDICAL STRORE,BBSR-MP AMIT PRASAD BOSE

WP(C)/31667/2022

182 16008/2022 SIKHESWAR NAIK-MP PRAFULLA KUMAR RATH

WP(C)/32808/2020

183 16009/2022 BAGULU DAS-MP PRAFULLA KUMAR RATH

WP(C)/32803/2020
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184 16010/2022 JADUMANI KARUA @ MUKHI-MP PRAFULLA KUMAR RATH

WP(C)/32805/2020

185 16011/2022 PRAMOD KUMAR PADHI-MP SAMEER KUMAR DAS

WP(C)/16511/2021

186 16012/2022 CHOUDHURY NAIK-MP PRAFULLA KUMAR RATH

WP(C)/32749/2020

187 16013/2022 MANJULATA PATRA-MP PRAFULLA KUMAR RATH

WP(C)/32747/2020

188 16014/2022 DILESWAR DAS-MP PRAFULLA KUMAR RATH

WP(C)/32745/2020

189 16015/2022 NUADEI PATEL-MP SMITA RANJAN PATANAIK

WP(C)/31672/2022

190 16017/2022 BHUBANESWAR INDUSTRIAL WORKERS UNION, BBSR-MPPRATIK DASH

WP(C)/31687/2022

191 16018/2022 SINGRAY MARANDI-MP ALOK KUMAR PANDA

WP(C)/19522/2020

192 16019/2022 SAMAI DIGI-MP M/S.S.K. ACHARIYA

WP(C)/7654/2020

193 16020/2022 PRATIVA MUDULI-MP DEEPALI MAHAPATRA

WP(C)/31691/2022

194 16021/2022 KALINGA WARRIOR SECURITY SERVICE,CUTTACK-MP RAKESH BEHERA

WP(C)/31694/2022

195 16022/2022 M/S SAMRAT ASSOCIATES, BBSR-MP BIBHUTI BHUSAN MISHRA

WP(C)/29295/2022

196 16023/2022 DR. PRADEEP KUMAR PANIGRAHY-MP PITAMBAR ACHARYA

WP(C)/13492/2021

197 16024/2022 TANGUDA SANJEEV PATRO-MP MOHENDRA KUMAR MOHAPATRO

WP(C)/31701/2022

198 16025/2022 CHANDRAMANI NAYAK-MP A.B.PARIDA

WP(C)/23980/2022

199 16026/2022 GYANARANJAN BEHERA-MP SUJATA JENA

WP(C)/31702/2022

200 16027/2022 PRAFULLA KUMAR MALLICK-MP

WP(C)/22417/2022

201 16028/2022 SIMANTINI PRADHAN-MP

WP(C)/21258/2022

202 16029/2022 SUPRIYA PRADHAN-MP SUJATA JENA

WP(C)/31704/2022

203 16030/2022 MAHANADI COALFIELDS LTD., ANGUL-MP

WP(C)/11115/2022

204 16031/2022 MANJUBALA PATTANAIK-MP SUBASH CHANDRA PUSPALAKA

WP(C)/31705/2022

205 16032/2022 SOUMYA RANJAN SAHU-MP SUJATA JENA

WP(C)/31706/2022

206 16033/2022 SATYAPIR SRICHANDAN-MP

WP(C)/13424/2018

207 16034/2022 DURGESHNANDINI SAMAL-MP SUSANTA KUMAR DASH

WP(C)/31710/2022

208 16035/2022 KIRTAN BIHARI MOHANTA-MP G.A.R.DORA

WP(C)/34559/2021

209 16036/2022 MANJULATA BAG-MP ASHIS KUMAR MISHRA

WP(C)/31718/2022

210 16037/2022 MURALIDHAR SAHOO-MP JAYDEEP PAL

WP(C)/30207/2022

211 16038/2022 GOURAB KUMAR MALLICK-MP BUDHIRAM DAS

WP(C)/31720/2022

212 16039/2022 RANJAN KUMAR SWAIN-MP BUDHIRAM DAS

WP(C)/31724/2022

213 16040/2022 MANOJ KUMAR RAJAK-MP NEPOLEON SAHANI

WP(C)/18107/2022

214 16041/2022 SARADA PRASANNA SWAIN-MP BUDHIRAM DAS

WP(C)/31727/2022

215 16042/2022 MINULATA PATRA-MP
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WP(C)/21748/2017

216 16043/2022 ABHIJIT RAY-MP

WP(C)/3026/2017

217 16044/2022 GEETANJALI DASH-MP NEPOLEON SAHANI

WP(C)/18360/2022

218 16045/2022 ANADI CHARAN MOHANTY-MP PRASANTA KUMAR SATAPATHY

WP(C)/31738/2022

219 16046/2022 AVINASH JENA-MP

WP(C)/37302/2021

220 16047/2022 ARBIND JAISWAL @ ARBIND KUMAR JAISWAL-MP

WP(C)/37305/2021

221 16048/2022 SANJAY KUMAR SAHOO-MP

WP(C)/37303/2021

222 16049/2022 RAMKRUSHNA KHUNTIA-MP

WP(C)/37306/2021

223 16050/2022 UNION OF INDIA-MP PRABHU PRASANNA BEHERA, C.G.C.

WP(C)/31735/2022
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